Minutes of Exim Facilitation Committee (EFC) meeting No. 09/AM-20 dated 31.12.2019 for import of restricted items

Meetmg No. 09 of AM-20 of EXIM Facilitation Committee (EFC) was held on 31,12.2019 at 2.30 PM in Room No. 11, H-Wing; Udyo
Bhawan, New Delhi under the chairmanship of Shri K.C. Rout. Additional Director General of Foreign Trade to consider the applicatior
for import of restricted items,

2 The following members attended the meeting:

(i) Shri Nirmial Kumar, Dy, DGFT, DGFT

(ii) Shri Santanu Dhar, Under Seeretary, Mo PENG

(1i1) Shri A.K, Mallik, Under Secretary, M/o Mines

(iv) Shri A.K. Mishra, A.LLA_, Ministry of Steel

(v] Shri Nand Lal, Consultant, DPIT

{wi) Shri Yogesh Kumar, 180, Dio AHD&T
# Total Aumber of cases considered in the meeting was 281, The committee decided that s in the past, all NOC/document
received/conveyed by the concerned committee members will be incorporated in the minutes as and when uploaded. Accordingly, 46 case
were approved, 14 cases were rejected, 04 Cases were closed & 217 cases were deferred. Where two or mare technical authonities hav
recommended different quantities, the lower quantity has been approved by the Committee, The case recommended Jor approval at 81, N
220 will be submitted for approval of the Director General of Foreign Trade under Para 2.20 of Foreign Trade Policy 2015-2020 an
approval will be separately communicated.

4. The Regional Authorities of DGFT are required to issue import authorizations as-mentioned below the cases which have bee
approved by the Committee. The enclosures, wherever required would be sent by DGFT Hgrs by e-mail (if enclosures are not receives
within one week of uploading the minutes on DGF1 website, the Regional Authority may remind DGFT (Hqrs) by e-mail on import
deft@nic.in), The Regional Authoritics must issiue import authorizations with the conditions as indicated and afier ensuring that the fee ha
been paid at the time of submitting the application to DGFT (Hgrs). They must also cross verify the: details mentioned in the impor
authorization with that in the ANF-2M submitted by the applicant, DGFT { Hgrs) will not send separate import permission letiers excep
where permission has not been mentioned in the approved cases, in the table below:

SI. | Name of the applicant & file No. Date of Item for CIF Status
MNo. receipt import value.
Ao = =] N (1 -] 2 (Lo o =
Pari-1 Department of Animal Husbandry, Dairying & Fisheries (DAHD&F) _ : - Ceie
[ ir Mis. Fortune Associates, Hyderabad. | 01.01.19 2 Pairsof Cat | 147 DAHDEF vide M MNo. |
DLS3B/EIAM B9 F=1 1/1¢ and 5 Pairs of TTO102(1)32017-Trade ddted 22.04.19
Gemsbak has recommended for import of (2 Nos. of
cats, subhject 1o récommendation from
i | MoEF&CC. The commitiee accordingly
| | decided to  seek  comments  from
MoEF&CC(WL). The request for import
of Gemsbhok has already been rejected by
the: EFC in its meeting dated 26:04.19,
Comments sought from MoEF&CC on
ARSIt T e | | 20619 0n2 pairsofCat;
2 M/s. Madras Crocodile Bank Trust, 02.01.19 2nos, of [ MNA Cominents sought from MoEF&CC{WIL)
Mamallapuraim, Tamil Nadu Orinoco on 03012019, Reminder sem 1o
D153 BEAMISM-25/C Crocodiles MoEF&CT  vide assendd note  dated |
| 20.06.19 and 18.07.2019. =
Recommended by DAHD&F vide OM No.
1TOT02(1)/3/201 7-Trade dated 19.03.2019.
3 M/s. Marilyn Anita Monteagudo. i'm.us_;éj I no.of live | 25 Recommended by DAHD&F vide O
Faridabad, _ | Pet dog No.  110102(1)/3/2017-Trade  dated
L 0ysIBEAMAOM-C P L | ens e el deiid 6

-



5 _ _ s : o —— | examine the case on file. _ |
|4 | Mis; Delta Exim Services, Mumbai, | 29.05.19 | 110 pairs of 12026 Comments sought from Dio AHD&F on
01/53/8/E/AM20/D-5/1C Live Horses 30.05.2019. Last reminder sent wide
. - > |l 1y . agenda note dated 22.10.19 _ il
s M/s. HSER (Indian Institute of | 20.05.19 b nps. of Mice | .05 Approved  as  recommended by
Secience Education & Research), Pune DAHD&F vide OoM Na.
01/53/8/E/AM20/1-16/1C 110102(1)/3/2017-Trade dated 23.09.19

RA Pune may issue the import authorization to the applicant for import of 06 Nos. of SAT BI Flox Live Mice from USA for research
purpose lora CIIF value of Rs, 5,000/~ (LUSD 70) subject to the condition mentioned in the DAHD&F vide OM No. 110102(1)/3/2017-
| Trade dated 23.09.19 as well as with actual user condition besides other usual conditions of import authonzation. The enclosures will
be sent by e-mail to the applicant and RA Pune.

6 M/s, Marinescape India Private 13.06.19 | 6.nos. 59204 | Comments sought from Dio AHD&F on
Limited, Chenriaj. Myocastor 17062019 DAHDE&EF vide e-mail dated
01/53/8/E/AM20/M-13/1C Covpus, 12:09.19 has sought information from the

& nos. Adrican firm. The: firm vide e-mail dated 23.09.19
Penguin, had submitted the reply to DAHDEF,
2 nos, Comments has also been sought from
Marbeled MoEF&CC{WL):

o A S AOCI | lungfishete. | I =l .

7 Mis. Maxima Nutrition, Harvana, 19.06.19 2000 nps. V) 1422 Comments sought from Do AHD&F on

| O/53/8EAMI0M -15/1C Quintana X- 21.06.2019. DAHD&F vide e-mails dated
Vik, 03.07.19, 21.08.19 & 09.09.19 has sought
2000 nos. VJ information from the firm. The firm vide
Nibali X-vik, e-mail dated 10.09:19 has submitted the |
2000 nos. Vi reply to DAHD&L.
Gutz X-Vik
VI Leica X-
Vik 2000 nos.
2000 nos VI
Choko X-

SRy B L~ ol | vikete, e OO Eh M

8 M/s. Renjith KS, Kerata. 2.05.19 300 nos. of 21 Comments sought from Dfo AHD&EF on
0133/ E/AM2O/R-1671C Live 27.06.2019. DAHD&F vide e-mail dated

Ornamental 25.07.19 has sought information from the
Fish applicant. Hence, the applicant is to submit
above details directly to DAHD&F with

— = 5 : | copyto DGFT. -3

9 M/s. lISER, Kolkata. 21.06,19 18 nos, of | 4.53 Approved as recommended by
01/53/8/E/AM20/1-22/1C Mice (As per ' DAHD&F vide oM No. |

e s ANF2M) | | 110102(1)/3/2017-Trade dated 04.12.19

RA Kolkata may issue the import authorization to the applicant for import of 18 Nos. of Live mice (as-per DAHDET OM No.
110102¢1)/3/2017-Trade dated 04.12.19) from USA for a CIF value of Rs. 4,53.360,60/- (USD 8500.92) subject to the condition
mentioned in the DAHD&F vide OM Na. | 10102(1)/3/2017-Trade dated 04.12.19 as well as with actual user condition besides other
usual conditions of import authorization. The enclosures will be sent by e-mail to the applicant nd RA Kolkata

10 | Mis. Qualitat Products (India), [ 0507.19 | 100000 nos, of | 344.70 | Comments sought from Dlo AHD&T on
Chandigarh. 01/53/8/E/AM20/0-1/1C Bovine Semen 10.07.2019. DAHD&F vide OM No. L- |
110102(1)/9/2019-Trade dated 01.08.19
a = 4 g has sought information from the firm.
11 M, Green Hills Avian Sclence and 8:.07.19 & Pairsof Ara | 135 Comments sought from /o AHD&F and
Engineering, Tiruchirappalli chloropterus | MoEF&CC(WL)on 11.07.2019, |
/S3BEAMNG-12/1C and 2 pairy of Recommended by DAHD&F vide OM No.
AT draraig FEOTD2( 134201 7-Trade dated 24.09. 19,
with cites
=S = e . ) : periit — . . —
12 Mis. Life Style Aqua, Bangalore 10.07,19 10,82.000 nos, | 54.1 Comments sought from Dio AHD&F on
| OUS3B/EAAM0/L21C Nhgkal of Omamental | L1.07.2019. DAHD&F vide e-mail dated |

y Y



RA Chennai may issue m:'i'mpur: authorization to the applicant for import ul‘_g-nly' those Omamental Fishes which are permitted
species: in the said Sanitary Health Protocol vide OM No. 35029/10/2008-Fy(Trade) dated 09.03.2017 from the countries mentioned in
the application for a proportionate CIF value subject to the condition mentioned in the DAHD&F vide OM No. | 1010201
Trade dated

y/3/2017-

30.12.19 besides other usual conditions of impont authorization, The enclosures will be sent by e-mail to the applicant and

fo=s

Zl

M/s Sham A':.'j-uéri_um,-.[.‘hﬂm'ai »

01/53/8/E/AMZOIS-94/1C

26.00.19

RA Mumbai may issue the import authorization to the applicant
species in the said Sanitary Health Protocol vide OM No. 35029/10
the application for a proportionate CIF value subject to the condi
Trade dated 30,12.19 besides other usual conditions of import auth
RA Mumbai.

|

28

Nl

RA Mumbai, edy 2 o
16 | M/s Faizahenad Gulammohmed 110919 7T'Nos Live
Momin Goats (Capra
01/33/8/E/AM2OE-13/1C | Aegagrus
Hircus) Kapla
s=nlk Jor Gulabi Breed |
i i Mis Yohan Poonawalla, Pune 11.0%:19 10 Nos French
I 01/53/8/E/AM20/Y-3/IC Lop Rabbits
' (age between
3 months to 3
- Al e WL ) ol yeassy |
18 | M/s Yogesh Singh, APCG & 19,09.2019 | 6 Nos Plain
Director, Chennai Zeebra
OHE3E/EAMZOY A/1C (Egques
quagga)
2 Nﬁs"ﬁiﬂmn_fse
Crocodile
(Corcodytus
| ias | Ay | samensi)
1% M/ Nagar Singh, Ludhiana 180419 2 Pet Dogs
D153/ AM2OMN-2001E (Greyhound) 2
Mo
20 | M/s Paras Organic & Fisherys, Navi | 20.09.19 27000 Nos
Mumbai | Ormamental
| DLS3/B/EAMIOP-324C | Fish

78

Comments sought from /o AHD&F on
16.09.2019, DAHD&F vide e-mail dated
18,0919 has sought information from the
firm.

Rejected as not recommended by

DAHD&F vide OM No.
T10102(1)/3/2017-Trade dated 30.12.19

| Comments sought from Dio AHD&F &

MoEF&CC (WL) on 20.09.2019

| Comments sought from D/o AHD&F on |

23.09.2019, DAHD&F vide e-mail dated
17.12.19 has sought information from the
{irm,

: Fishes 24.07.19 has informed that the firm has
! not submitted the application as per the
prescribed format of revised sanitary
| protocol for import of Omamental fishes
into India and requested the firm to submit
the application in the prescribed format at
i) - o | . lewher e —
13 | Mis, Golden Traders, Chennai. 17.07.19 | 523500 nos. | 49.10 Comments sought from D/o AHD&F on
(F1/53/B/EFAM20/G-15/1C Crmamental 24.07.2019.  Last reminder Ssent vide

_ _ | Fish | Agendanote dated 22.1019. |
14 | M/s Vuraha Farms & Pork Products, | 220819 400 Mos 24.9 Comments sought from Dio AHD&YF on
Tumbkur, Karmataka Registered 23.08.2019. DAHDE&F vide e-mail dated
O1/53/8/E/AM20Y - L8/TC Purebred [1.10.1% has sought information from the

Porcine (Pig) firm.

I —— =T = i | Stmﬁl'l. = — — ]
15 | M/s Eniya Aguatics, Chennai 20.08.19 Ormiamerital 552313 | Approved as recommended by
01453/ 8/ E/ANIOE-R/IC Fish DAHD&F vide OM No.

| 110102(1)/3/2017-Trade dated 30.12.19 |

| Approved as recommended by

DAHDE&EF vide OM No,
110102(1)/3/2017-Trade dated 30,1219

for import of enly those Omamental Fishes which are permitted
/2008-Fy(Trade) dated 09,03.2017 from the countries mentioned in
tion mentioned in the DAHD&F vide OM No. 110102{1¥3/2017-
orization. The enclosures will be sent by e-mail to the applicant and

| 100 Nos 'I:i'gs:r
| Bark'— Puntius

150.9

Approved as recommended

: by
DAHD&F vide oM

N

i3

b




tetrazona/p.par 11010201 ) 3/201 7-Trade dated 30.12,19
lipentazana
100 Nos

' Longfin rosy
barb-barbus
conchonius
00 Mos
Flinment harb-
barbus
conchoniug
500 Nos
Scissortail
Rashora-
Rasbora
: =L T T ) : ol :
RA Chennai may issue the import authorization to the applicant for import of only those Omamental Fishes which are permitted
:species in the said Sanitary Health Protocol vide OM No. 35029/ 10/2008-Fy( Trade) dated 09.03.2017 from the countries mentioned in
| the application for a proportionate CIF value subject to the condition mentioned in the DAHD&EF vide OM No. 110102¢1)/3/2017-
Trade dated 30.12.19 besides other usual conditions of import authorization, The enclosures will be sent by e-mail to the applicant and |
RA Chennai.

22 | M/s TCG Lifesciences Pyt Ltd, 03.10.19 | 1000 Nos ‘ 40.3 | Approved as recommended by
Kolkata Mice (male / DAHD&F vide OM No.
O153/8/EAM20/T-28/1C | female)-300 HI0102(1)/3/2017-Trade dated 30.12.19
| nos. Rat (Male
{ Female)-500
. - : - . : = =, .
RA Chennai may issue the impert authorization to the applicant for import of (i) 500 Nos, of live Rat (ii]_SDE_I Nos. of Live mice from
UK for a CIF value of Rs. 6,710/~ (AUD 120) subject to the condition mentioned in the DAHD&F vide OM No. 110102(1)/3/2017-
Trade dated 30.12.19 besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the applicant and
RA Chennai.

23 | M/sReliance Life Science Pyt Lid., 03.10.19 40 Nos Be; 8.7 Comments sought from [Yo AHD&F on
Navi Mumbai 129p2- 04.10:2019.
O1/538E AMMOR-A0/1C FOTtmiDws!]
A = s <l o OISR | =i s s el
24 M/s Manpreet Singh, Amritsar 05.10.19 2 Box, Two 24 | Comments sought from /o AHD&F on
G153 EAMM-46/1C Pairs of gréy 11.10.2019. DAHD&F vide e-mail dated
wound dogs, 15.10.19 & 20.11.19 has sought
one male and information frem the firm,
25 M/s Shruti Kang, Chandigarh 06.10.19 | Nos, Pet dog A4 Permission has been granted to the
O1/33/B/E/AM20/S-101/1¢ applicant as recommended by DAHD&F |

vide OM No. 110102(1)/3/2017-Trade
dated 02.12.19 (Ex-past facto approval)

| 26 M5 Shreyans Jau_'rf Berlin, German 10,1019 | Nos il Permission has been granted to the

O1/33B/E/AM20/S-102/1C Chihuahua applicant as recommended by DAHD&F
Dag vide OM No. 110102(1)/3/2017-Trade

— . _ = : | dated 02.12.19 (Ex-post facto approval) |

27| M/s Usman Ismail Lakdawala, 11,1819 3 Mos 3.0 Comments sought from D/o AHD&F on

Mumbaj _ Warmblood 15.10.2019: DAHD&F vide e-mail dated

O1/53/8/E/AM20/U-6/1C breed horses 121119 & 221119 has  sought
two (2} information from the firm:

coltstallionpe
Iding and one
(1) filly/mare
aged 02 10 20

| years [

U

AR




28 | MJs Sudarshan Enterprises, Nashik 12.10.19 | 300 Nos 100 | Comments sought from Dio AHD&F on
01/53/8/E/AM20/5-104/1C Bovine semen 15.10.2019. DAHD&F. DAHD&F vide -
of improved mail dated 06.11.19 has sought
cattle breed information from the firm.
= e ; | puregir _ " ! o
29 | M/s Janatha Fish Meal-and Oil l4.10.19 2000 MTS 18037 | Approved as recommended by
Products, Udupi Fish body oil DAHD&F vide OM No.
L | OLS38/EIAM20/-22/IC (Crude) ; 110102(1)/3/2017-Trade dated 30.12.19

31

30 | M/s, Kristin Elizabeth Foss,

Bengalury,

| RA Bangalore may issue the import authori
CIF value of Rs.18,03,75.000/- (L
110102(1)/3/2017-Trade dated 3012,
_The enclosures will be sent by e-mail

15D

19 as well as with actual user condition besides other usual conditions of import authorization.

of 2,000 MTs of Fish Body Oil (Crude) from Oman for a
condition mentioned in the DAHD&F vide OM No.

zation 1o the applicant for import
2,50,00,000) subject o the

O1/53/8/E/ AM20/K-24/1C

 besides other usual conditions o

' RA Bangalore may issue the import authorization to the applicant for
FIOTO2( 13201 7-Trade dated 30. 12.19) from Taiwan, Republic of China for a CIF value of R=.24,000 /- (USD 24,000) subject 10 the
condition mentioned in the DAHD&F vide OM No. IO102(1)/3/2017-Trade dated 30.12.19 as well as with actugl user condition
{import authorization. The enclosures w

to the applicant and RA Bangalore. e
111019 | Zno. of cats 24 | Approved as recommended by
DAHD&F vide oM No.
| 110102(1)/3/2017-Trade dated 30. 1219

import of 02 Nos. of Pet Cat (as per DAHD&F OM No.

ill be sent by e-mail to the applicant and RA Bangalore,

] M/s Jasmine Yadav Udaipur.
GIA3/BEAM20/-23/1C

120.10.19 [ 1no Pet 0.0 —I|_P"ermiss{nn has been granted to the |
Rabhit applicant as recommended by DAHD&F
vide OM No. [10102(1)/3/2017-Trade

dated 19.12.19 (Fx-post facto approval)

e
Pl

M/s Sascha hr[ngezm Bangalore
(H/5348/EFAM20VS-

06/10

21.1 u'- 19 Nil Appm‘red | rees h}

recommended
DAHD&F vide oM No.
110102(1 Y3201 7-Trade dated 19.12.19

autherization. The enclosu

CLA New Delhi may issue the import authorization to the applicant for import of 02 Nos. of Pet Cat (as per DAHDE&F OM No.
HIOT02(1)3/2017-Trade dated 19.12.19) from Germany for a *Nil’
OM No. 1H0102(1)/3/2017-Trade dated 19.12.19 as well as with
res will be sent by e-mail to the applicant

CIF value subject to the condition mentioned in the DAHD&F vide
actual user condition besides other usual conditions of import

and CLA New Delhi.

34

i3 TMI:»: Friends Equestrian Indigenous | 21.10.19 | 3 Nos. Live | 2280 | Comments sought from D/o AHD&F on

| Sports Seciety,, Noida horses for ' 23.102019
O1/53/8/E/AMO/F-15/1C | sports | e S L)
M/s Vimita Labs Ltd., Hyderabad 24.10.19 28 Nos beagle 76.8 Comments sought from D/o AHD&F on
O1/53/8/E/AM20/Y -26/1C dogs 7 months 24.10.2019, DAHD&F vide e-mail dated

old male 10.12.19 has sought information from the
28 Nos beagle applicant,
dogs 7 months.

RN R Mgl _ |oldfemale | xS el
M/s Maria Policroniades, California., | 25.10.19 | Nos dog; 07 Comments sought from /o AHD&F on
LISA medical 28. 102019, DAHD&EF vide e-mai] dated
O1/53/8/E/AM20/M-50/1C service animal 12.11.19 has sought information from the

firm.

Mis A Mart, Navi Mumbai 10.10.19. | 7290000 Nos 5982 | Comments sought from Dio AHD&F on
01/53/8/E/AM20/A-85/1C Omamental 05.11.2019. DAHD&F vide e-mail dated

fishes 20.11.19 has requested the applicant to
| provide  scanned documents in less than
S e i L il b L | 20mbinpdffite, |
M/s Sanuj Bhatia, California, USA 29.10.2019 | 1 Nos Pet Cat 1 Comments sought from D/o AHD&F on
01/53/8/E/AM20/S-115/1C 30.10.2019. DAHD&F vide e-mail dated
13.11.19 has sought information from the
1 ol =t e i,

A\



Gandhi Biological Park, Patna
01538 E/AMI0IA-B3/1C

39 | Mis. Bharat International, Thane | 311 0.19
01/53/8/E/AM20/B-33/1C

40 | M/s. National Centre for Cel] 31.10.2019
Science, Pune
01/53/8/E/AM20/N-25/1C

| RA Pune may issue the import authorization t

be sent by e-mail o the applicant and RA Pune.

38 | M/s Amit Kumar, Director, Sanjay | 31.10.19 | 2 PRS Double |

genetically
defined

Nil Approved  as  recommended by
horned DAHD&F vide oM No.
rhinoceros LI0102(1)/3/2017-Trade dated 19.12,19
(Ceratotheriy and MoEF&CC(WL) vide Letter No.
m simum) 3-3172019 WL dated 15.10.19, subject to

further approval by the competent
authority,
20 Nos 3 nos 450 | Comments sought from D/o AHD&F on
| of stallion/colt 011119, . DAHD&F vide e-mail dated
& 15 nos of 20.11.19 has sought information from the
broodmares/fil firmy:
lies, 1.5 to 12
BRI e B == S
104 Nos Live 167 Approved as  recommended by
mice- DAHD&F vide OM No.

H10102(1)/3/2017-Trade dated 30.1 2.19

_ o the applicant for import of 104 No
2 CIF value of Rs.16,73,958/- (USD 23.744.09) subject to the condition mentioned in
Trade dated 30.12.19 as well as with actual user condition besides other usual conditi

s. of live mice (Genetically Modified from LISA for |
the DAHD&F vide OM Na, | |81 W52017-
ons of import authorization. The enclosures will

41 M/s Loreen Noronha, Canada 02.11.2019 | | Nois Pet Dog 05 Permission has been granted o the
01/53/8/E/AM20/1.-9/1C applicant ‘as recommended by DAHD&F
vide OM No. 110102(1%3/2017-Trade |
dated 03.12.19 (Ex-post facto approval}
42 | M/s Aguabriao, Coimbatore 07.11.2019 | 100000 Nos. 20.0 Comments sought from Dfo AHD&F on
(H/53/8/E/AM20/A-86/1C ' fresh water 08.11.2019. DAHD&F vide e-mail dated
ernamental 20.11.19 has sought information from the
fish firm:
| 100000 Nos
live
ornamental
e g = PR A L A
| 43 | M/s Riddhi Shah., USA 07.11.19 I pet dog 3.2 | Comments sought from Dio AHD&F on
DVS3/8EAMZO/R-44/1C 08.11.2019. DAHD&F vide ¢-mail dated
20.11.19 has sought information from the
firm:
44 | Mis Gadre Marine Export Pyt Lid., | 08.11,2019 | 250000 Kas 2250 | The committee decided to reject the case
Ratnagiri Fish Body Oil a5 it has been observed that the import
1 A3IREAM20/G-39/1C Crude is for trading purpose,
45 M/{s National Centre for Biological 20.11.2019 | 150 Nos 7.3 Comments seught from Do AHD&F on |
Seiences, Bangalore Laboratory 21112019
OIS EAM2OMN-26/10 Mice (Mus
musculus)
150 VLS
Frozen
laboratory
mice
embiryis/sper
ms if
L ot




46 | Mis National Centre for Biological | 20.11.2019 | 200 Nos 18.5 Comments sought from Do AHD&F on
Science, Bangalore Laboratory 21.11.2019
01/33/8/E/AM20/N-27/1C mice (mus

musculus)
100 VLS
frozen
laborastory
maouse
embryo/sperm
5
100 Nos
laboratory rats
{Ratws

| Pty = _norvesicus) _ ot _

47 | M/s Renu Wilsen, Kingdom of 20.11.2019 | 3 Nes Pet Cat 02 Comments sought from D/o AHD&F on |
Bahrain =~ _ 21.11.2019. DAHD&F vide ¢-mail dated
D1/53/8/E/AM20/R-45/1C 11.12.19 has sought information from the

| firm.

48 | M/s Steven Douglas Wilson, 21.11.2019 | 2 Nos pet cat A Comments sought from Dio AHD&F on
Kingdom of Bahrain 21.11.2019. DAHD&F vide e-mail dated
01/53/8/E/AM20/S-120/1C 11.12.19 has sought information from the

firm

49 | M/s Ketki Parmar, Pune I5.11,2019 | 1'No. of male 05 Permission has been granted as
O1/53/8/ EIAM2IVK-2 /10 live dog recommended by DAHDEF vide OM No.

' 110102¢1)/3/2017-Trade dated 23.12.19

- = = 3 . _ (Ex-post faeto approval) _

30 | M/s Hester Biosciences Ltd, 18.11.2019 | 230000 Nos 2059 | Comments sought from D/o AHD&F on
Ahmedabad spt hatching 20.11.2019
01/53/8/E/AM20/H-24/1C | epgs == 1 B

| 31 M/s Praneet Pyati, Hyderabad 14.11.2019 | 64 Nos discus 5.0 Comments sought from D/o AHD&F on
O1/33/8/EIAM20/P-4T/1C fish 20.11.2019

32 | M/s Kousalya Agro Farms, Nalgonda | 11.11.2019 | 48 Noe 32.1 Comments sought from Dio AHD&F on
Telangana Purehred live 18112019, DAHD&F vide ¢-mail dated
01/53/8/ B AM20VK-25/1C swine 22.11.19 has sought information from the

12 Nos: firmi.
purebred live

=Ll . boar "

53 | Mis National Centre for Biological 12.06:19 200 Nos. of 251 Comments sought from D/o AHD&F on
Science, Bangalore Laboratory 05122019
O1/53/8EAAM2O/N-29/10 mice Mus

Muséulus
200 Nos
Laboratory
mouse sperm
straws/mouse
‘embryo vials
00 N
Laboratory
rats Rattus

e : - | horvegicus . k :

54 | Mis RN International Services, 24.04.2019 | 10 PRS ostrich 35 Comments sought from MOEF (W) &

| Telengaria chicks Do AHDEF en 27.11.2019
DS 3B E/AMIN/R-46/1C (Captive bred)
one muonth
old. Struthio
=== camelus

A\



10 PRS Java
peafowl

| (Captive bred)

6 months old,

- Pive muticus

M/s Hema Sandesp Narava USA
O1/53/8/E/AM20/H-25/1C

28.11.20r19

I Nos Pet Dog

56

37

Mis Auri géne _Dismvery
Technologies 1.td, Bangalore
O1S3/8/EAAM20/A-94/1C

05.12.19

150 Nos Rat
miales

1866 |

Comments sought from D/o AHD&F on
29.11.2019. DAHD&F vide ¢-mail dated
02.12:19 has sought information from the
applivant.

Commients suug‘ht from Do AHD&F on
09.122019

M/s Sun Pharma Advance Research
Company Ltd.. Baroda
O1/53/8EAM0/S- 13000

12.12.19

400 Nos
Male/female
DBA/] mice
840 Nos
Male/Female
FVB/NI Mice
840 Nos
Male/Female
NOD.cg-prkde
scid 112rg tmi
Wil/Sed MO
Homozygous
for Pride scid,
Homoeyeous
for 1i2rg
tmIWjl (NSG
Mice)

2429

Comments sought from Dio AHD&F on |
12122019

58

M/s Nisahy (J'Eldl‘-t’:_] Mumbai
01/53/8/E/AM20/N-29/1C

10.12.19

3 Nos. of
Horses

637

Comments sought from Dio AHD&F on
11.12.2019

59

| Mis Red Bam Farm. Chakkabafl&pur. :

Karnataka
01733/8/E/AM20/R-497TC

13.12.19

250 Nos Live
rabbit/hares
250 Nos Live
guinea pigs

200 Nos Live

sheep

106 Nos Live
cows and bulls
100 Nos Live
buffalos

100 Nos Live
swines/pigs
50 Nos Live
camels

50 Nos Live
asses/donkeys
250 Nos Live
domestic
chinchillas

1513

Comments sought from Dio AHD&F on
[6.12.2019

60

M/s Neha Phadke, Scabrook, USA
O1/53/8/E/AM20/N-30/1C

14.12.19

s

I No, of pet
dog

il

Permission has been granted 1o the
applicant as recommended by DAHD&F
vide OM No. 110102(1)/3/2017-Trade
dated 23.[.’!._19{!2::;}13[ facto approval) |

Th



61

| M/s Shreya Porey, Chicago, USA
O1/53/8/E/AM20/S-132/1C

01/53/ 8/ AM20/B-38/1C

M/s Biotools (India), Bungalore

1141219

17.12.19 |

1 LBS | male
live dog under
bag rule -
milo, breed
‘purebred
beagle, color-
| tricolor

| Box frozen
caningé semen
i) straws

05

| Permission has been granted to the

applicant as recommended by DAHD&F
vide OM No. 110102(133/2017-Trade

dated 23.12.19 (Ex-post facto approval)

‘Comments sought from Dio AHD&F on

17122018

63 |

M’s Jai Govind Stud & Agricultural
Farm, Jaipur
O1/53/8/E/AM20/1-28/1C

17.12.19

B NS
Broodmares
1 Nos Stallion

340.0

Comments sought from Do AHD&F on
17.122019

£

M/s Embassy Projects Pvt Ltd,
Bangaluru
CLS3/8/E/AM20/E- 1440

16.12.19

12 Nos Horse

77.0

Comments sought from DVp AHDEF on |
17.12.2019

65

M/s Byngene Intermational Litd,
Bangalore
G1/53/8/EAMZIVS-135/1C

19.12.19

20 Nos Male
cynomolgous
monkey
ciyopreserved
hepatocyies, 5
million cells /
ML

20 Nos Male

cynomolgus
mionkey liver
microsomes —
10-mg 0.5ML
vial

5 Nos male
cynomolgus
morikey liver
59 30 mg .5
ML Vil

200 Nos

Cynomolgous
mankey
plasma
KIEDTA
male — 2000
ML per LOT
200 aliquols
@10 ML each

Comments sought from Dio AHD&F on |
30122019

1]

M/s Prashamt Khaitan
D1/S3/BIEAM20/P-53/1C

19.12.19

M/s Vivo Bio Tech Ltd, T elangana
01/53/8/E/AM20/V-33/1C

1 Nos Missy
Dog (Female)

il

Comments sought from D/o AHD&F on
30122019

300 Nos Male
Rats

300 Naos
Female Rats
125 Nos
Female
Rabhits

1500 Mas
Male Mice
E500 Nos

Female Mice

3517

{lumme;-i:r_s sought from D/o AHD&F on |
30.12,2019




75 Nos Male

Rabbits
68 | M/s Kerala Live Stock Development | 19.12.19 10000 Nos. 114.58 | Comments sought from D/o AHD&F on
Board Lid, Trivandirum Sex Sorted 30122019
O1/33/8/E/ AMR0/K-30/1C Bovine Frozen
= __ | SemenStaws | : _ E
69 | M/s Shantibhusan Senapati, 19.12.19 | 18 Nos. of live 518 Comments sought from /o AHD&T un
Bhubaneswar mice strains 3012122019
O1/S3/8/E/AM20/S-136/1C |
Fart—z Ijepartment of Industr[at Puolicy & mem:on (D1 PP} & Mi mi.stry of Environment & Foresis {MuEF} ra
70 | Mis. Techno I eeders. Ranpur, 23.03.19 Zinc Dross 84.0 Comments sought from MOEF (HSMD)
O01/53/8/E/AM20/T-1/1C an 12042019 MOEF&CC vide e-mail
dated 22.04.19 has informed that M7
Teehno Feeders, Kanpur has not applied
for the NOC in MoEF&CC and requested
to communicate them to apply with all |
relevant documeénts in MoEF&CC. Hence,
- the firm is to apply for the NOC in
- — — - — . —— MUEII&{:C-
71 M/s. SKY Rubber Industries, Rajkot | 20.04.19 2200 MT of 165.00 Comments sought from MOEF (HSMD)
O1/33/8/ErAMZ Y S-0/1C Rubber Tyres. & DIPP on 23.04.19. Reminder sent to
Scrap as per MoEF&CC  vide agenda note dated
ANF-2M 20.06.19.and 18.07.19,
Recommended by DIPP vide OM No. P-
gt syt : ELCe AT012/22/2019-TSW dated 22.07.19
12 | Mis. Meloy Metals Private Limited, 17.04.19 4500 MT of 3993.75 Recommended by MoEF&CC vide OM
Renigunta | Lead Bartery No, HEM-23/60/2017-115M dated
01/53/8/E/AM20/M-3/1C Plates 30.11.2017, The committee noted that the
. Covered by firm has submitted CA certificate dated
I5RI Code 10.06.2019" indicating data for the years
“RAILS"Y 2015-16, 2016-17 and 2017-18. But, not
submitted the data for the vear 2018-19,
The committee accordingly, decided o
seek production consumption data for the
last three years i.e, 2016-17, 17-18 and 18-
19, The firm vide letter dated 17.06.19 has
submitted the above details. However, the
committee noted that the NOC of
MoEF&CC has expired, Accordingly, the |
committee: decided 10 seek fresh NOC
from MoEF&CC, Accordingly, commenis
of MoEF&CC has been sought on
— B | _lize19. X
73 | Mfs. R.(G. Industries Corporation, 04.05.2019 | 2000 MT used | 421.2 Comments sought from MoEF (HSMD)
Bahadurgarh, Haryana. Tyre Scrap on 06.052019. Reminder sent 1o
O1/53/8/E/AM20/R-51C and Rubber MoEF&CC  vide agenda note dated
Tube Scrap | 20.06.19 and 18.07.19, '

DIPP vide (}M Mo, P- 4?01"—'r3]."20!9 T.%
dated 17.05.19 has sought information
from the firm. DRIPP vide OM No, p-
ATO12/3172019 TS, dated 17.09.19 Ris

again sought certain information from the |

firm. The same has been communicated 1o
the firm wvide e-mail dated 25009,
Hence, the firm is to funish the reply
directly to DIPP with copy to DGFT,

Jo

it




74| MYs, Emaar Lead Company Private 280519 | 7200 MTof [ 57240 Comments sought from MOEF (HSMD)
Limited, Coimbatore, | Ledd Battery on 29052019, Reminder sent to
01/53/8/E/AM20/E-4/1C Plates MoEF&CC vide agenda note dated
20.06.19 and 18.07.19. Comments sought
: . . _ from DIPP on 26.11.19. ks
75 | M/s. Miracle Reclaim Rubber 31.05.19 100 MT of 14.0 Comments sought from MOEF (HSMD) &
Coimbatore Pvt. Ltd., Kerala, Old & sed DIPF on 12.06.2019, DIPP vide OM No.
OLS3/BEAM20M-10/1C Tyres Scrap P-47012/45/2019 T.S. dated 18.06.19 has
. sought information from the firm.  The
[ same has been communicated to the firm
on 19.06.19. Hence, the firm is to submit
reply directly to DIPP with copy to DGFT.
Reminder sent to MoEF&CC vide agenda |
note dated 20.06.19 and 1807.19. The
committee noted that the comments are not
forthcoming from MoEF&CC.
Accordingly, the commitiee decided to
close the case till further developments in
. e — _I thﬂ m.atmrT_ = — = ——_—
76 | M/s; Rajhans Oil Extracting Pvt. Lid, | 11.03.19 S100 MT of 785 Comments sought from MOEF (HSMD) |
Haryana. 01/53/8/E/AM20/R-9/1C Used Rubber & DIPP on 27052019, Reminder sent to
Tyres Sciap MoEF&CC vide agenda note dated
20.06.19 and 18.07.19, The committee
noted that the comments are not
forthcoming from MobEF&CC.
Accordingly, the committee decided to
close the case ull further developments in
- ; 3 ] | the matter. L § S
T M/s. Conso Agro India Private 24.06.19 26000 Kgs. 4.al Comments sought from MOEF&CC on
Limited, Kottayam. Crumb/ 24.06.2019. Reminder sent to MoEF&CC
01/53/8/E/AMZ0/C-11/1C Rubber vide agenda note dated 20.06.19 and
Buffing 18.07.19. Jall
Powder Recommended by DPHT vide OM No. P-
47012/48/2019-T 5. dated 12.07.19
78 | M/s. Oyster Industries Pwvt, Lid, 25.06.19 | 6000 MT of 426.0 Comments sought from MOEF (HSMD)
Silvasa Gujarat. 01/53/8/E/AM20/0- Old &1zed on 26.06201% Reminder sent to
e Rubber Tyres MoEF&CC  vide -agenda note  dated
A S
Recommended by DPIIT vide OM No. P- |
- o s - | 47012/512019-TS. W, dated 02.07.19
79 | M/s. Gochem Metals and 16.07.19 | 3500 MTe 311993 | Comments sought from MOEF (HSMD)
Alloys, Nalgonda, Telangana. | Battery scrap on 24.07.2019. The committee decided 1o
01/ 53/ 8 EAAMD/G-1441C seck comments from DPIT also.
Accordingly. comments sought from
: : _ | DPITon25.11.19, el
80 | M/s. Ashwa Industries, Telangana 230719 ISREMT 148.30 Comments sought from MOEF (HSMD)
01/33/8/E/AM20/A-41/1C Lised Tires on25072019 iy
Shredded DIPP vide-OM No. P-47012/53/2019-T 5,
W. has sought mformation from the firm.
| The same has been communicated 1o the
I __ d, " _ o ]
£ M/s. Balaji Rubber Industries Privawe | 24.07.19 12000 MTs 590.52 Comments sought from MOEF (HSMD)
Limited, Salem. 01/53/8/E/AM20/B- Used Rubber | on 26.07.2019, L
17 Twre Scrap DIPP vide OM No. P-4701 1/212/2019-

_nformation from the firm,

TSW dated 09.08.19 has sought

I

)



M/s. Aym Syntex Limited, Dadraand | 02.08.19 | 350000 nos..of | 175.0 Comments  sought from DIPP  on
NAL O1/53/8/E/AM20/A-49/1C Used Steel 06.08.2019. DIPP vide OM No. P-
Bobbins A7012/56/2019-TSW dated 13.08.19 has
suggested to-seck comments from DHI and
Mio Textiles. Accordingly, commients |
sought from DIPP & Mio Textiles on
%3 el _ | lisosaoe |
&3 M/s Jayachandran Alloys Private [2.08.19 300 MTs. 32125 Recommended by MoEF&CC vide OM
Limited, Erode (TN). | Lead Scrap as No. 23/25/2019-HSMD dated 22.03.19 for
D155/ REAM0I-1310 per ISRI Relay impert of 13,000 MT of Lead Scrap (ISRI
Code: Radio, Racks, Relays, Ropes, Rails,
| Rent. Rakes and Ruins with not more than
2% of liquid/electrolyte by weight in a
iven lot/consignment/container),
== ' : _ = . Comments sought from DIPP on 26.11.19. |
B4 M5 Jammu Pigments Limited, Kota 22.08.19 2650 MTS 39725 | Recommended hy MoEF&CC vide M
Rajasthan Lead Scrap as No. 23-582009-HSMD dated 13,0918
OH/S3/8/E/AM201)-16/1C per ISRI Comments sought from DIPP on 26.11.19,
-~ = ‘Relay’ = . e e ]
&5 M/s Shree Metal Works, 0209, 149 S000 MTS 7904.2 | Comments sought from  MOEF (HSMD)
Muzaffarnagar, Uttar Pradesh ' Battery scrap, on 05.09.2019. Comments sought from
| OL/53E/EAM20S-62/1C like lead DIPP on 26.11.19. |
battery plates
5000 MTS
Battery wastes
like scrap
drained or dry |
_ | while intact |
B6 | M/s Sampat Aluminium Pvi Lid., 210819 1000 MTS 64.9 Conmuments sought from MOEF (HSMLY)
Ahmedabad Aluminium & DPIT on23.09.2019.
O1/53/8/E/ AM20/S-88/1C Skimming DPIT vide U.O. No. P-47011/277-TSW
dated 21.10,19  has informed that DPIT
| is not concerned with the import of
“Aluminium Skimming” and M/o Mines
may be ‘consulted in the matter.
Comments sought from M/o Mines on
26.11.19. M/o: Mines vide OM No.
16/92019-M.V.  dated 03.01.20 ‘has
suggested  to seek  comments  from
s o . . : ; c MoEF&CC(HSMD),
87 Mis Mumbai Fabrics Pvt Lid., Raipad | 03.10.19 270000 MTS L9710.0 | Comments suughi from MOEF (H ISMI)
01 SHEEAM20M-3/1C Rubbér Scrap / | & 1HPP on 03.10.201%. DPIT vide OM
Grramule / No. E  PA7012/472019-T.8.  dated
Crumb Rubher 11.10.19 has sought information from the
of less than firm. The committee noted that the firm is
‘35mm size not responding to the guery of DPIIT,
Accordingly, the committee decided to
close the case till further developmients in
| the matter,

12

1t



KG)

88 | M/s Eswari Global metal industries | 03,10.19 | 600 MTS | 6006 | Recommended by MoEF&CC vide OM
Pvt Ltd., Mangalore (Karnataka) Lead Scrap in | No. 23-31/2009-HSMD dated 09.09.19 for
01/53(8/E/AM20/E-10/1C Crushed import of (i) 9,000 MT of Lead Serap

(powder) (ISRT Code: Rains only with not more than

Form with 2% of liguid/electrolyte by weight in a

atleast 60 Biven consignment/container (i) 1,000 MT

percent Lead of lead scrap (ISKI Code: Radio. Racks,

comtent Ropes. Rakes, Rents, Relays, Rails) and
(ii1) 2,000 MT of lead scrap (ISR] Code,
Powder form). Comments sought from |
DIPPon26.11.19.

g4 M/s Greencell Rubber India Pvi Lid., | 12, 10.19 2500 MTS 200.0 Recommended by DPIIT vide OM Mo, P-
Rajkot Waste 4T012/64/2019 T S, dated 21.10.19. The
/538 EAM20/G-37/1C presmatic committee noted that the firm has enclosed

1¥rLs scrap the copy of NOC from vide OM No. |
(Multiple 23/9/2018-HSMD dated 03.05.18, which is
Cuts/shreds/Pr expired on 02.11.19, Comments sought
55 Baled) from DIPPon 26.11.19.,

90 | M/s Jain Metal Rolling Mills, 27.09.19 000 MTS 84540 | Recommended by MoEF&CC vide OM |
Chennai Lead Battery No. 23-1302014-HSMD  dated 09.09.19
O1/53/8/E/AM20/-2001C Scrap covered for import of 22.000 MT of Lead Scrap

by ISR1 Code (ISRI Code: Radio, Rakes, Relays, Ropes,
Rails Rails, Rains with not more than 2% of
3000 MTS hquidfelectrolyte by weight in a given
Lead Battery lot/consignment’  container). Comments
scrap as per sought from DIPP on 26.11.19,

ISRI Rains

LT M/s. Tinna Rubber and Infrastructure | 21.10.19 500 MTs. Of 730 | Comments sought from DPIIT on
Lid., Delhi Fyre Buffing 22.10.2019, DPUT vide OM No. P-

G S3/8E AMZOT-31/1C Powder AT012/65/2019 TS, dated 07| [.19 has
sought information from the firm,

92 Mis Wipre GE Healthcare Pyt Lkl 28.11.2019 | 100 Nos 4446 Comments sought from DPHT on
Bangalore ' Secondhand 29.11.2019.  DPUT vide U.Q. No. p-
O1/53/8/E/AM20/W-10/1C parts of mri AT012/352019-TSW dated 30.12.19 has

system informed that import of second hand parts
10015GM of MRI Systems is not concerned to them,
|.5THD 8 CH Accordingly, the committee decided 1o
~'B ciils seek comments from M/o Health,

{weight 4082

KG)

153 Nos

Secondhand

parts of mri

syatem

JO012GM

15T hdxe 8

CH —9 coils

{(weizht 4082

13
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| Comments sought

from  DPIT on |
05.12.2019

93 | M/s Gravita India Ltd, Jaipur 04.12.19 | 5000 MTS 52500
0133/ EAAM0G-41/1C Lead scrap
L2 M/s B, 5. Rubber Industries, 12.12.19 3000 MTS 216.0
Bhubneswar crumb
OL/E378/ BTAMZOR-48/1C . rubber/granule
s of less than
I — | MMsize |
g5 M/s Kartar Crumbs Pvt Ltd Pune 10.12.19 4250 MTS 3028
01/53/8/E/AM20/K-2811C | waste rubber
| tvre scrap with
mulitiple
culs/shreds/pre
ss haled

Comments’ sought from DPIIT
[2.122019

on

Approved as recommended by DPHT
vide OM No, P-47012/73/2019 T.5. dated
24.12.19 and MoEF&CC vide OM No.
23133/ 2016-HSMD dated 29.11.19

RA Pune may issue the import authorization to the applicant for import of 4,250 MT of waste rubber tyres scrap (with muliple
cutsishreds/press baled) for manufacturing of crumb rubber from GCA for a CIF value of Rs. 30289750/~ (USD 4,25,000) subject to
| the condition mentioned in the MoFF&CC vide OM Mo, 23-133/2016-HSMD dated 29,1119
besides other usual conditions of import authorization, The enclosures will be sent by e-mail to the dpplicant and RA Pune.

as well as with actual user condition

96 | M/s MSS Rubber and Reclaims Pyt | 061210 | 9500 MTS 2052.0
Ltd. Ernakulam Rubber Tyre
D1/S3/8/E/AM20/M-54/1C powder

Approved as recommended by DPUT
vide OM No. 9{14)/2019- T.S. dated
24.12.19 and MoEF&CC vide OM No.
5-1/2014-HSMD dated 28,05.19.

' RA Cochin may issue the import authorization 1o the applicant for import of 8.874

| 133/2016-HSMD dated 29.11.19 as well as with actual user condition besides other usual

_ MT of Rubber Tyre Powder l"dr_man'ul"a'clu;ing of
reclaimed rubber from GCA for a proportionate CIF value of subject to the condition mentioned in the MoEF&CC vide OM No. 23-
conditions of import authorizition.

97 | M/s Tinna Rubber and Infrastructure [ 14.12.19 | 5000 MTS 236.6
Ltd., New Delhi used rubber
O1/53/8{EAAM2O/T-3T7/1C tyTe scrap

{with multiple
cuts/shreds/pre
| 58 baled)

Approved as recommended by DPIIT |
vide. OM No. E P-47012/7/2019-T 5.

| dated 24.12.19 and MoEF&CC vide OM

No. 23/31/2018-HSMD dated 29.11.19

| CLA New Dmi_-ma}-_i;s'u_e the import puthorization o the
cuts/shreds/press baled) for mahufacturing of crumb rubber

applicant for impert of 3,000 MT of used rubber tyres scrap (with multiple |
from GCA for a CIF value of Rs. 2,36.63.232/- (USD 328,656 subject 1o
the condition mentioned in the MoEF&CC vide OM No. 23/31/2018-HSMD dated 29.11.19 as well as with actual user condition

besides other usual . conditions of impart authorization, The enclosures will be sent by e-mail to the applicant and CLA New Delhi.

98 | MUs Tinna Rubber and Infrastructure | 14.12.19 | 3500 MTS | 1656
| Ltd., New Delhi ' used rubher
DUAS3BEAMIOT-381C tyTe scrap
{with multiple
| euts/shreds/pre
poibll ss baled)

Approved as recommended by DPIT
vide OM No, E P-47012/7/2019-T.5.
dated 30.12.19 and MoEF&CC vide OM
N, 23{37/2018-HSMD dated 29.11.19

the condition mentioned in the MoEF&CC vide OM No.
besides other usual conditions of import authorization.

CLA New Delhi may issue the import authorization to the applicant for import of 3,500 MT of used rubber tyres scrap (with multiple |
cuts'shreds/press baled) for manufacturing of crumb rubber from GCA for a CIE value of Rs. 1:65,64.248/- (USD 2,30,0539)subject to
23/37/2018-HSMD dated 29.11.19 as well ‘as with actual user condition
The enclosures will be sent by e-mail to the applicant and CLA New Delhi,

99 | M/s. Gayathree Industries,
Hyderabad. 01/53/8/E/AM20/G-

HaC

23.12.19 Request for
enhancement
of quantity of
used rubber
tyre scrap in
the existing
import licenses.

nate

i =

| Proportio |

Approved  as  recommended by
MoEF&CC vide OM No. 23/352019-
HSMD dated 25.04.19 and DPIT vide
OM No. P-47012/28/2019 dated 06.01,20

Rh_l-[ydémhamay enhance the
0919019942 dated 11.07.2019

4

qﬁnli'ty'-_;?f_ Esé_d i-yrEiscrap rn_u-l_t'iplc cut shredded Pressed & Ija_lcd]l of the irﬁpnrt authorization No. |
from 3300 MT to 3,715 MT with proportionate increase in

CIF value subject to the condition



mentioned in MoEF&CC vide OM No, 23/35/2019-HSMD dated 25,04, 19,

RA Hyderabad,

“The enclosures will be sent by e-mail 1o the applicant and |

-and Silver Conductor Rear side metallic paste both put together from China for
subject to the condition mentioned in the DPIIT vide UO No. P-4701272
condition besides other usual conditions of import authorization.
Kolkata,

100 | M/s Bradken India Pvt L1d. 25.07.2019 | 1500 MTS | 4419 | Comments sought from Mo Steel on
Chettipalayam Mild Steel 16.09.2019.  As suggested by M/ Steel
U1/53/8/E/AM20/B-181C Pipes (Used / Comments has been sought from DPIT on

Second hand) Z4.12.19. The matter was discussed in the
in various meeting and representative of M/o Steel
Lengths — for [ has informed that they will re-examine the
Melting matter.

o= U [Purpose, e

101 | Mis Jupiter International Limited, 27.12.2019 | 8600 Kgs of 4635.84 | Approved as recommended by DPIIT
Kolkata Silver vide UO No. P-47012/2/2020-TSW dated
O1/33/8/E/AM20/1-29/1C Conductor 08.01.2020 )

Front Side

Metallic Paste

and 2400 Kgs

of Silver

Conductor

Paste Rear

Sy _ U SR e L
RA Kolkata may issue the import authorization to the applicant for import of 825 Kgs of Silver Conductor Front Side metallic paste

# CIF value of Rs. 46,55 84,439/.- (USD2.36,63.232)

/2020-TSW dated 08.01.2020 as well a5 with actyal
The enclosures will be sent by e-mail to the applicant and RA

aser

102 | Mis Mehar Granulator Private [ 21122019
Limited, Darjeeling

O1/53/8/E/AM20/M-55/1C

19500 MT of
Rubber
Articles
Scraps/
Moulded
Rubber
Scrap/Convey
or Helt
Scrap/Pairings
/ Rubberized
Steel Friction
Cord/
Rubberized
Steel Friction
Cord/Rubber
Compound/
Lumps
(Cut/shredded!
press/baled/lu
mps/sheet/Roil
5

1560.00

| Comments sought from- DPHT and

| MoEF&CC on 30.12.19.
Recommended by DPHT vide OM No, P-
47012/1/2020-1.5. dated 02.01,20

103 | M/s Shree Mangal Radhika

Industries, New Delhi

3% ]

5,000 MT of
Rubber

122019

I

400.00

Eamﬁwnl&_ sought from DPIIT sand

MoEF&CC on 30.12.19

53

i



01/53/8/E/AM20/B-38/1C
i

Recommended by M/o Steel vide U.0. No. |

[ 2(7)/2018-TD dated 31.12.19.

| Part-4 Department of Chemicals & Petrochemicals (DC&

PC) & Ministry of Environment & Forests {(MoEF)

107 | Mis. C.T. Group, Kerala

G1/53/832008/AM19/C-3/1C

25.05.18

| One Ton of

Natural
Caleuim
Carbonare
Everzit

063

Comments sought frem C&PC  on
05.06.2018. Dio CEPC vide OM dated
13.07.2018 has informed that Watural
Calcium Carbonate  Everzit is  miineral
product falling under Chapter 25, which is
not looked after by Dio C&PC.  The

application may be referred to Ministry of |

Mines to seck their comments in the
matter, Do C&PC vide e-mail dated
25.10.2018 informed that the matter does
not pertain to Dip C&PC.

Comments sought from Mo, Mines on
30.07.2018. Reminder semt on 29.05.19.
Again reminder senl to Mfo Mines vide
agenda note dated 20.06.19 and 18.07.19.

6

S

DHE3EEAM20/5-137/1C Articles Recommended by DPIT vide OM No. P~ |

Roraps/ AT012/3/2020-T.S. dated 08.01.20
Moulded
Rubber
Scrap/Convey
ur Belt
Scrap/Pairings
! Rubberized
Steel Friction
Cord/
Rubberized
Steel Friction
Cord/Rubber
Compound!
Lumps
(Cut/shredded/
press/baled/u
mps/sheet/Roll
5

Part-3 Ministry of Steel (MoS) E - T i {

104 | M/s. Metallurgical Products India 12:07;19 430 Kgs. of 63.91 Comments sought from M/e Steel on
Private Limited, Rauagd. tantalum scrap 23.07.2019, As decided in the EFC
0153/ B/EAAMZOM-17/1C meeting dated 26.9.19, comments sought

from M/o Mines on 23.10.19. Mines vide
OM Neo. 16/772019-M.V. dated 03.01.19
has suggested 10 seek comments from
DAE. Comments sought from DAE on
28.11.19,

H5 | Mis Minex Metallurgical Company 30.09.19 200 MTsof 462.08 | Recommended by M/o Steel vide U.O. No.
Limited, Mumbai Titanium 2(21)2019-TD) dated 31.12.19,
O1/33/8/E/AM20/M-40/1C Serap As decided in the EFC, comments sought

Solid/ Turning from DAE 120120,
T 80-
d Ol . 99percent = - e T N

106 | M/s Bansal Brothers, Bhilai, 03.12.19 6000 MTS 14400.0 | Comments sought from Dept. of Atomic
Chhatisgarh titanium scrap Energy & M/o Steel on 05.12.2019




M's, UPL Limited, Bandra, Fast [ 03.052019 | Carbon Tetra [ 2335 | Approved  as  rccommended by |
Maharashtra, chloride. MoEF&CC(0) vide OM No. 11772015
01/33/8/E/AM20/U-1/1C OC dated 05.12.19 and D/o C&PC vide
OM No. C-11-17014/13/2018-CHEM-11-

| CPC dated 22.07.2019.

' RA Mumbai may issu;'ihe.impﬁm authorization o the applicant for import of 500 MT of Carbon Tetra Chloride, CTC from China for |
2 CIF value of Rs, 2.32,50.000/~ (USD 3,10,000) suhject to the condition mentioned in the MoEF&CC(O) vide OM Nao. | 17201500
dated 05.12.19 and D/o C&PC vide OM No. C-TI-17014/132018-CHEM-H-CPC dated 22.07.2019 as well as with actual user
condition besides other usual conditions of import authorization. The enclosures: will be sent by e-mail to the applicant and RA
Mumbai. : il = i
M/s. Meghmani Organics Limited, | 03,0619 | 325000 Kgs. | 161.8 | Comments  sought  fom MOEF&CC

Giujorat, 01/53/8/E/AM2DM-1 1/C Of Carbon (& Vo C&PC on 12.06.2019, Reminder
Tetrachloride sent o Vo C&EPC vide agenda note dated
20.06.19 and 18.07.19. MoEF&CC vide
OM Mo, 11/72015-0C dated 25,0719 has
sought information from the firm. Hence,
| the firm is to furnish reply directly 1o
MoEF&CC with copy to DGFT.

110

12

i

= == AT . | |dsted31.07.19 e L
M/s. Manya International. Delhi. | 17.05.19 100000 kes. | 158.40 Comments sought from MOEF&CC ()
O1/S3/8/E/AAM20/M-1241C Of HEFC on 13.06.2019. MoEF&CC vide e-mail

141h dated 04,1019 has sought information

M/s. Tagros Chemicals India Private | 29.05.10 | 338 NiT af 161.8 MoEF&CC vide OM No. 11/7/2015.0C
Limited, Chennai, Carbon tetra dated 06.12.19 has informed that as per the
OUS38IEIAM20/T-1211C Chloride past practice, the recommendation for |

import of CTC were issued as asreed
between the CTC Praduters  and
Consumers in the meeting.  As per the
minutes of the meeting dated 18
September, 19 between the CTC Producers
and Consumers, there were pending
guantities of CTC to be impared dgainst
existing licenses. These were to be first
imported and further imports of CTC
would be decided as per decision of the
| next meeting in December, 2019, |
Recommended by Do C&PC vide OM |
No.  C-1-17014/4/2019-CHEM-11-CPC

from the firm. The committee noted that |
as the. item is Prohibited for import from
01.01.2020 [Notification No. 4724 (E)
dated 311249  of MoEF&CC], the

committee rejected the case.

M/s Baver Vapi Pvi. Lid,, Vapi, 12.06.19 350000 Kgs., 174.31 Comments sought from MOEF&CC [(€]]

Gujarat, Of Carbon & C&PC on 14.06.2019, Reminder sent to

O1/53/8/E/AM20/B-13/C Tetra Dio C&PC vide agenda note dated
Chioride. 20.06.19-and 18.07.19,

| MoEF&CC vide OM No, 11/7/2015-00 _
dated 06,1219 has informed that as per the
past practice, the recommendation for
import of CTC were issued as agreed
between the CTC  Producers and
Consumers in the mecting, As per the
minutes of the meeting dated 18"
September, 19 betweer the CTC Producers
and Consumers, there were pending |

A\
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quantities of CTC to be imported against
existing licenses. These were to be first
imported and further imports: of CTC
would be decided as per decision of the
next meeting in December, 2019

113

M/s Gharda Chemicals Limited,
Mumbai
OL/E3/8/ B AM20/G-23/410

22.08.19

350000 Kgs [83.7
Carbon Tétry
Chlpride

Comments sought from MOEF (0) &
C&PC on 23.08.2019.

dated 06.12.19 has informed thal 4s per the
past practice; the recommendation for
import of CTC were issued as agreed
between the CTC  Producers and
Consumers: in the meeting.  As per the
minutes  of the meeting dated 18"
September, 19 between the CTC Producers
and Consumers, there were pending
quantities of CTC to be imported against
existing licenses. These were to be frst
imported and further imports of CTC
would be decided as per decision of the
next meeting in December, 2019,

114

M/s. Dongshan Silicone Pyt Ltd..

-‘Ahmedabad

O1753/8/E/AM2O/D-3 110

2311.19

2500 mis 450.0
Silicone Scrap |

The committee noted that w.e.f. ﬂ.pnl
2016, MoEF&CC(HSMD) has

Accordingly, the committee decided to
reject the case,

E_a-rtl_ns Ministry of Electronies & lnfqrmatm

n Tm:hnolugy (Meity) & Mmistry of Envi

ronment & Forests {MaEF}

MoEF&CC vide OM No. 11/7/2015-0C |

prohibited the import of plastic waste, |

M/s. Roval ARC Electrodes Ltd,
Mumbai 01/53/8/14048/ AM | %/R-
il [

2701217

24 Tons of Al
Chromium
Metal Powder

Comments sought from Meity 05.01.2018,
MeitY vide letter No. 16(3)/2018-1PHW
dated 2062018 has sought certain
information from the firm. Meity vide
letter dated 27.11.2018 susgested to seek
comments  from DIPP Accordingly
comments sought from DIPP oy

| 18.12.2018. Reminder sent on 290519,

DIPP vide OM dated 07.06.19 has sought
mformation from the firm: The same Has
been communicated to the firm on
19.06.19. Hence, the firm is to submit
reply directly to DIPP with copy te DGFT,

116

M/s. Flextronics Technologies (1) P.

Lid., I'{nnc]‘lc_epur;im.
01/53/8/E/A M20VE-7/1C

M/s. Globalfoundries En_gjné&ring
Frivate Limited Bangalury,
O1/53/8/E/AM20/G- 1 6/1C

26.02.19

o719 |

100000 nos, of | AU
Refurbished
Hard Disk
Brive:

111 nos. | au
Laptops

Comments  sought from Meity on |
Mﬂﬁ'iﬁl'il' Reminder sent vide agenda
note on 20.06.19, Meity vide letter No,
[6(B}2019-IPHW dated 03.09.19 has

| sought information from the firm,

25.07.2019. Meity vide e-mail dated
25109.19 informed that guery sent to the
firm vide letter No. 16(12)2019-IPHW
dated  24.09.19,  response awaited.
Reminder sent to the firm by Meity on
01.11.19

118

Mis Nagendra Hasilkar,, Bengalﬁm
DIS3/B/EIAMZO/N-22/1C

04.10.19

L

| Nos Laptop | AU
~HP :
EliteBook 850
Go

Comments _sdﬁght from MietY on
10.10.2019.  Meity vide e-mail dated
23.10.19 informed that the matter is under

process

[&

A

Comments sought from MeitY on |




119 |

Mis Dell International Services India
Pvi Ltd., Bangalore
01/33/8/E/AM20/D-24/1C

011019

14000 Nos
Refurbished
motherboards
for personal
computers
(Laptops &
Desktops)
1000 Nos
Refurbished
Cards/PPCRs
for personal
Computers
(Laptops &

Al

Comments sought from Moty
03:10.2019. Meity  vide ‘e-mail dated
23.10.19 informed that the matter is under
process

120

Mis Cochlear Medical Device:
Company India Pvt, Ltd., Mumbiai
01/ 33/8EAAM20/C-22/1C

23.09.19

; iiéﬁ.trl:tj;hfd o

| component of

| 850609,

Repaired
Processing
Units - Part or

artificial
electronic ear
consisting: 1.
CPRAON series
madels-
Z1795938,
F185553;
Z185554,
ZIB3555 2,
Freedom or SP
| 2 models-

850621,
S50622,
830623,
8507793,
CPRO2 model-
2319055 4,
CP910
models-
£284845,
£2R5968,
Z285060,
£285070 5,
CPe2n
models-
£284840,
2285973,
Z285974 6,
Baha models-
91300, 91303,
91305, 93630,
91301.92841,
93631, 95202,
90731, 90511,
90501, 95471,

960017,

Trading

.E omments

i snugi‘ti from Méﬁ
21102019, Meity vide e-rmail dated
23.10019 informed that the matter is under

| process. Further, the commitiee noted that |

the request of the firm is for trading
purpose.  Accordingly, the commitiee
decided to reject the request.

17




! CP950 model
P771866 8
CP1000 model
7482005

121 | M/s Xerox India Ltd,, Gurgaon 29.10.2019 | 1 Nos Al Comments sought from MeitY on
O1/A3BEIAMIOIX- 10 Kyeovera 30102019

{3011/3511.A
3
moochrome),
26.77x23.39 x
2740

1 Nos Konica
Minoia
(287/227 A 3
maong) 28.9 x
23 %26

1 MNos Ricoh
Pro 8200-

1 10/8200-136
‘orolder
version ricah
pro 8100
SETIEs, A3
mong 57,5 %
52'%433

1 Nos Sharp
MX-
Q05/1205/105
5, A 3 mono
Gl-1/4 x 45 %
30-142

| MNos canon
(€ B30/C
T50/C 650, A3
color) 56.1 x
60.2%x36.8

I Nos canon
(€ 7580/
T3T0/C 7565,
A3 Colour 48
x27-1/8 % 37-
1/8.

| Nos Ricoh
(C5200s/C521
s, A3 Colour)
orold version
of

122 | M/s Malayala Manorama Co. Kerala | 18,1 12019 | 1 No Used AU Comments sought from MietY on
O1/53/8/E/AM20/T-34/1C studio 20.11.2010

equipments

door | closure

and

deeessories

123 | MJs Jacobs Engineering India Pyt (041219 | 8§ Nos Dell AU Comments spught from MietY on
Lid., Navi Mumbai precision 85122019
01/53/8/E/AM20/1-26/1C TI700 MT

L0




CTO base,
dual 19"
monitars
kevboard &
mouse

124 | M/s Jacobs Engineering Pyt Ltd., 12,1219 1 Nus Dell ALS Comments sought from MietY on
Navi Mumbai . precision 13.12:2019
OFS3EAM2DI-2710C tower 3420

XCTO base,
[ dual 19
maniters
keyvboard &
= LI _ | mouse
_ Part-7 Ministry of Environment & Forests, Ozone Cell [MoEF(O)] = 1]

125 | M, Refex Industries Limited, 27.06.19 B00 MT of | 1036.0 | Comments saught from MoEF(O) on
Kanchipuram, Tamil Nadu. HCFC-141 B 27.06.19. MoEF&CC(0) vide e-mail dated
U138/ EAAM2OR-1TIC 04.10.19 has sought information from the

firm. The committee noted that as the item
is Prohibited for import from 01.01.2020
[Notification No: 4724 (E) dated 31,1219
| of MoEF&CC], the committee rejected
-— " ] - - - lhn cﬂse.--\. it -

126 | M/s Gujarat Fluorochemicals Lid, 31.10,19 4000 MTS R- 175200 | Comments sought from MOEF&CC (o)
ist. Bharuch 1428 (1- on 01.11.2019
01/53/8/E/AM20/G-38/1C , chloro-1, 1-

Difluoroethan
s = C = ik o) i _ |

127 | Mfs Fitech Engineers Pyt Ltd.. Navi 15.11.2019 | 2000 kgs 802 Approved  as  recommended by

Mumbai halan 1301 MoEF&CC vide OM No. 11/52012-0C
| O1/S3/8/E/AM20/E-19/1C | L | dated 17.12.19

RA Mumbai may issue the import-authorization to the applicant for import of 2,000 Kgs of Halon 1301 (Reclaimed) from UK for a
CIF value of Rs. 80,28.000/- (USD 1,11,500) subject 1o the condition mentioned in the MeEF&CC vide OM No, [1/52012-0C dated
17.12.19 as well as with actual user condition besides other usual conditions of import authorization. The enclosures will be sent by e-
_mail to the applicant and RA Mumbai. : i ) _
128 | MYs Fitech Engineers Pvt Ltd., Navi | 13112019 | 1460 ks | 28.0
Mumbai halon 1211

| O1/53/8/E/AM20/F-18/1C | | : Nt -
RA Mumbai may issue the import authorization to the applicant for import of 1,460 ks of Halen 1211 (Reclaimed) from UK for a
CIF value of Rs. 28,00,000/- (GBP 3 1,000) subject to the condition mentioned in the MoEF&CC vide OM No. 11/5/2012-0C dated
17.12.19 as well-as with-actual user condition besides other usual conditions of impert authorization. The enclosures will be sent by e-
mail to the applicant and RA Mumbai. :

e\ppruﬁd a5 recommended ?
MoEF&CC vide OM No. 11/52012-0C
dated 17.12.19

_ll?‘?"TMfs Fitech Engineers Pvt Ltd, Navi | 23,1 119 | 2000 ks | 696 | Approved  as recommended _hy
Mumbaj Halon 1301 MoEF&CC vide OM No. 11/52012-0C
| O153/8/E/AM2O/F-20/1C L dated 17.12,19

RA Mumbai may issue the import authorization to the applicant for import of 2,000 Kgs of Halon 130] (Reclzimed) from Ialy fora
CIF value of Rs:- 69,635,000/~ {Euro 97,000) subject o the condition mentioned in the MeEF&CC vide OM No, | LI52012-00C dated
I7.12.19 as well as with actual user condition besides other usual conditions of import authorization. The enclosures will be sent by e-
_mail to the applicant and RA Mumbai.

130 | M/s Fitech Engineers Pvt Ltd., Navi | 23.11.19 2000 _kés | 300 | ;{ppruvnd as mnmmcndéd_"hly
Mumbai Halon 1211 MoEF&CC vide OM No. 11/572012-0C
v_[_m 133/8/E/AM20/F-21/1C dated 17.12,19

]_i}f Mumbai may issue the import authorization to the applicant for Er-npurt of 2,000 Kgs of Halon 1211 (Reclaimed) from Italy for a |

CIF value of Rs. 30,00,000/- (Euro 41,000) subject 1o the condition mentioned in the MoEF&CC vide OM No. 11/52012-0C dated |
17.12.19 as well as with actual user condition besides other usual conditions of import authorization. The enclosures will be sent by -

mail to the applicant and RA Mumbai,

Ll




131 | M/s Symbiotec Pharmalab 16.12,19 | 5kes 6.4 Comments sought from MOEF&CC ()
01/53/8/E/AM20/S-13341C Bromoluorom on 17.12.2019
............ . i SR (R B 2ol
132 | Mis Piramal Enterprises Ltd, 16:12:19 200 MTS 766.5 | Comments sought from MOEF&CC (0)
Telangana TFEC (HCEC on 17122019
| DVSIMEIAM20/P-52/1C R-133A) ot - e I |
133 | Mis Tagros Chemicals India Pyt Lid., | 19.11.2019 325 MTS 1404 Comments sought from MOEF (O) on
Chennai carbon tetra 21.11.2019
[ BUSSMEAMODIT-3SNC. ] chlorde | =
134 | Mis Last West Engineering 19.11.2019 | 3,000 Kgs of 7020 | Comments sought from MOEF (0) on |
Company, Delhi Retyeled 21.11.2019. MoEF&CC vide ©OM No,
O1/53/8E/ AM2O/E-13/10 Halon 1211 11/5/2012-0C dated 17,1219 has sought
LHs information from the firm: Reply received
from the firm has been forwarded to
‘ . A - B MoEF&CC by e-mail dated 17,12, 19
Part-§ Ministry of Environment & Forests, Wildlife Division [MoEF(WL)| N S
135 | M/s. 8. Yuvaraj, IFS, Additional 03.10.18 | Plain Zehra, | NA Comments sought from MoEF&CC (W1
Principal Chief Conservator of Siames on 22102018, Reminder semt 1o
Forest, & Director , Chenriai Crocodile | MoEF&CC (WL) vide agenda note dated
| DUS3BIAMIGIS-59/1C L3y | 20.06.19 and 19.07.19.
136 | Mfs. A&S Creations, New Délhi 18.02.19 3 nos. of B5 Approved  as  recommended by
O1/53/8/E/AM 1 9/A-6411C MOD-400 MoEF&CC vide OM No, 3-10/2019 WL
| Collars with dated 19.12.19 & 19.07.19 OM No. 3-
standard TI2Z019 WL (Part-1) dated 19,1219
Accessories

CLA New Delhi may issue the import authorization to
 accessories for use by West Bengal Forest/Wildlife De
the condition mentioned in the MoEF&CC vide DM
dated 19.12.19 as well as with actis| user condition
by e-mail to the applicant and CLA New Delhi.

the applicant for import of 05 Nos. of Telonics MOD-400 Collars with Standard
partment from Germany for a CIF value of Rs, 95.090/-
No. 3-10/2019 WL dated 19.12.19:&
besides other usual conditions of import authorization, The enclosures will be sent

(UUSD 1285) subject to
19.07.19 OM No. 3-1 12019 WL (Part-1)

o

137 | Mis, A&S Creations, New Delhi. 18.02.19 | 8nes.of DPS | 1057 | Comments sought  from MOEF&CC
O1/53/B/IE/AMI 9/A-62/1C Verex Collars (WL) on 18.02.2019. Reminder sem on
with 29.05.19. Reminder sent to MoEF&CC
Accessories (WL} vide agenda note dated 20.06.19
/ N _ L and 19.07,19. _ el
138 | Mis: Agnel Lobio, Mumbai. 2302149 Parrot- Green | NA Comnments  sought  from MOEF&CC
(/338 EFAM L9/ M-49/1C Ring necked (WL) on 26.02.2019. Reminder sent on
29.05.19. Reminder sent 1o MoLEF&CC
(WL) vide agenda note dated 20.06.19
and 19.07.19. LAY
Recommended by DAHD&F vide OM No,
) _ : = ] . 110102(1)/372017-Trade dated 22.04,19
139 | Mis. AdS Creations; New Delhi, 04,19 | Nos. of 245 Comments sought from MOEF&CC
O1/83/8/E/AMIO/A-A/IC Yukon Night (WL} on 18:04.2019. Reminder sent 1o
Vision MoEF&CC (WL) vide agenda note dated
Binocular 20.06. 1% and 19,0719,
il I _ | Tracer3%43, | =
140 | M/s. Tangerine Design Pvt. Lid. 09.04.19 | 200000 nos. of | 26,00 Comments sought from MOEF&CC
Gurgaon, Worked (WL) on 18.04.2019. Reminder sent vide
O1/53/8/E/AM20VT-4/1C Mather of | dgenda note on 20.06.19
Pearl
41| Mis. Samanvu Trading LLP, Delhi, 08.052019 | Sussera Lappa | 315.0 Comments sought from MoEF&CC
O1/53/8/E/AM20/S-181C {Kuth Roots) {WLjon 09.05.2019, Reminder sent to
MoEF&CC (W) vide agenda note dated
. S (S (S I i g

(S




142 | Mis. SN Consultants; Defhi. 30.05.19 ] 150000 Kgs. | 4.50 Comments sought from MOEF&CC
O1/S3B/EAM20/S-24/10 Sussera Lappa (WL) on 03.06.2019, Reminder sent 1o
MoEF&CC (WL) vide agenda note dared
| 20.06.19 and 19.07.19, The committee
noted thal the requist is for Trading.
Accordingly, the committee decided to
e e - | reject the case. -
143 | M/s. A&S Creations, New Delhi 28.06.19 2 Nos. of 522 Comments  sought flom MOEF&CC
(O H/S3/8/E/AM20/ A-33/1C Yukon Night (WL) on 01.07.2019, MoEF&CC vide
Binocular OM  dated 09.07.19 has requested to
3xd2 forward the recommendation of Chief
Wildlife Warden, Govt of Odisha for
further consideration. Hence, the firm is to
submit the recommendation of Chief
Wildlife Warden, Gowt, of Odisha directly
to. MoEF&CC(WL) under intimation to
144 | M/s. A&S Creations, New Delhi, 09.07.19 10 nos. TGS 0.8 Comments sought from MOEF&CC
O1/53/8/E/ AM2O/A-35/1C Sling with (WL) on 10.07.2019. Reminder sent to
standard MoEF&CC({WL) vide agenda note dated
Actessories 8.07.19. The cammittee decided to seck
= . i _ v . : Arms Dealer License from the firm_
145 | Mfs. A&S Creations, New Delhi. 10.07.19 2 nos. of 52 Comments sought from MOEF&CC
OUSISIEAM20/A-36/1C Yukon Night (WlL)on 11.07.2019. Reminder sent to
Vision MoEF&CC(WL) vide agenda note dated
Hinoculars [8.07.19.
- _ | Tracker 3x42 : ol
| 146 | M/s Rajat Singh Shekhawat, Jaipur. 10.08.19 22 nos. of 7.54 Comments sought from MOEF&CC
O1/53/8/E/AM20/R-27AC Taxidermy (WL)on 12.08.2019
| Animal
. : : = ’ Mounts ; . -
147 | M/s Hi-Tech Advance Product | 108, 19 4 Ser. CO2 918 Comments sought from MOEF&CC
Indore, 01/53/8/E/AAM20/H-15/1C dart projector (WL)on 16082019
double barrel
IMDB13,
CO2 dart
projector
JMSF25, Dart
projector
transpiort case
N 2 Mg | | . -
148 | Mis A&S Creations, New Delhi 21.08.19 7 Nos GPS 151 | Comments sought from MOEF&CC (WL)
O1/53/87E/AM20/A-55/1C Collars with on 22.08.2019
1 = : | BLeessories = o -
149 | M/s A&S Creations, New Delhi 10.09.2019 | 3 Nos GPs 74 Comments sought from MOEF&CC (WL)
O1/53/8/E/AM20/A-59/1C Collars with on 16.09.2019 '
standard
: _ accessories s
150 | M/s Merlin Acronauties 20.09.19 | 2 Nos Thermal 1.2 | Comments sought from MOEF&CC
Manufacturing Pwt Lid., Bangalore: Night Vision (WL} on 23.08.2019
01338 EAM2O/M-3 I Scope for Anti
‘Poaching and
e A _ Surveillance = - 8
151 | M/s Biohab INC, Indore 24,0919 3 Nog 4.5 Comments sought from MOEF&CC (WL
01/53/8/E/AM20/B-25/1C Veterinary on 25.09.2019 '
S | Bquipmenyre | |
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155

Mis Karan Vijay Singh, Jodhpur

CLA New Delhi may issue the im
3x42 for use by the
condition mentioned
besides other ususl

OUSIBE/AMOK-22C
Mis A&S Creations, New Delhi
OAS37BE AM20IA TR

Ms Culminating Tec hnalogies,

Allahiabad

__| OUS3BEAM0/C-250C

M/s A&S Creations, New Delhi

O1/53/8/E/AM20/A-93/1C

Tot.10.19

03.10,19

port authorization to the
Forest Department of West Bengal fro
in the MOEF&CC{WL) vide OM No. 3-1

conditions of import authorization. The enclostre

27.11.2019

I ang uilizer

| €O2 Injection

im- L

Equipment/C
02 Injection
Fistol and
aceessories,
X-Caliber,
co2
Projector, with
animal contral
package no. 1,
X-2 Projector,

Pistol, with

animal control
package no. 1,
X-2 Projector,

€02 injcction
pistol, with
animal control
package no. |,
RD1 device-
type PSD CC
1404
Needle no. 3,
RDD device-
type U 7.0 CC
Y 14 GA
Needle no.3;
Animal
Control X-
Caliber Med-

Long range
Premium
Package no. 1,
Animal
Contral X2
shiort range
premium

| packageno2 |

T Nos of
Taxidermy

| I No, Yukon |

Night Vision

Binoculars

| Tracker3x42 |
applicant for import

s will be

20.11.2019 | 10 Nos. of ]

night vision
Devices
4 Nos Lite
Track 130
Radio Collar
with standard

Y

30

&1

| 0n04.10.2019

of 01 No, of Night Vision i
Athuania for a CIF value of Rs. 26,250/~ (Euro 336.55) subject 10 the
/2019 WL (part 1) dated 31.12.19 as well a5 with actual user condition
sent by e-mail to the applicant and CLA New Delhi.

' Comments so ught frHMQEF&CC (WL)

Approved as recommended by
MoEF&CC(WL) vide OM Na, 3-
1172019 WL (part 1) dated 31.12.19

Bingeulars Ni’?fﬁﬁér j

Comments sought from MOEF (W1 on
21112019

Eppﬁveﬂs'mc—nmﬁndﬁi_ 1]
MoEF&CC(WL) vide OM No, 3-
1172019 WL (part 1) dated 3L12.19

A\
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. | il gl i vl o
CLA New Dethi may issue the import authorization to the applicant for import of 04 No. of Lite Track 130 radio Collar with
Standard accessories for use by the Padmaja Naidu Himalayan Zoological Park. Darjeeling from New Zealand for a CIF value of Rs.
6,18,984/- (USD 8,597) subject to the condition mentioned in the MoEF&CCIWL) vide OM Na. 3-1 /2019 WL (part 1) dated
31,12.19 as well as with actual user condition besides other usual conditions of import authorization. The enclosures will be sent by -
mail 1o the applicant and CLA New Delhi. R S = T
'art-9 D/o, Heavy Industry (DHI)

156 | Mis. Scania Commercial Vehicals 29.03.2019 | 685,00 MTs Comments sought from Heavy Industry
India Private Limited, Kolar, | Spare Parts of on 09.05.2019. Reminder sent vide sgenda
Karnataka, Vehicle 121 note on 20.06.19. DHI vide OM dated
OU/S3I8/E/AM20/8- 1 T/C 22.07.19 has sought information from the

firm. Hence, the firm is to submit reply
=T T =t e T e B 1 SO 3 directly to DHI with copyto DGFT,

157 | M/s. Tata Motor Limited, Mumbai. 290519 | I no. ofKIA 1,1 Approved as recommended by DHI vide
D1/53/8/E/AM20/T-1 5/1C BONGO W | | OM  No. 13(4)/2019-AE120630 dated

Ten Second 19.12.19,

B e e e SOt e I Hand : - > = -
RA Mumbai may issue the import authorization to the applicant for import of 01 No. of Kia Bongo I (Second Hand) for R&D
purpose from South Korea for a CIF value of Rs. FT13000~ (USD 15,900) subject to the condition mentioned in the DHI vide OM
No. 13(4)/2019-AE1/20630 dated 19.12.19 as well:as with sctual user condition besides other usual conditions of import authorization.

| The enclosures will be sent by e-mail to the applicant and RA Mursbai : =n1 Al _

I58 | M/s. Volkswagen Group Sales India | 28.05,(9 [ 2 nos, 1546.64 | Comments sought from MOEF & DH| on
Pwvt. Lid,, Mumbai, 03991 1024GX 17.06.2019. Reminder sent to DHI vide
01/53/8/E/AM20/V-8/1C “Starter, 2 nos. agenda note dated 20.06.19 and 19.07.19,

01I300057EX DHI vide OM dated August, 2019 has
<CVT, 2 nos. | requested 1o provide precedents in the
O57130851C% applicant's earlier case and other similar
-Pump ete. cases dealt by DGFT to finaljse the

e e — S| RO g comments: e =

159 | Mis. Ashraf Hassan Nalakthu 1207.19. [ 6nos, of ARA | 6.96 Comments sought from D/o AHD&F on
Kandathil, Kerala, Macao & 6 | 23.07.19 and MOEF (WL)on 01.08.2019. |
O1/53/8/E/AM2D/A-3811C nos. of ARA Recommended by DAHD&F vide OM No.

| Chloraptera 110102(1)/3/2017-Trade dated 24.09,19.

160 | M/s Cummins T echnologies India Pvt | 12.11.2019 | 44 NosBPF | 43 Rejected as not rncpﬁlmen_m I:ny_ DHI |
Litd.. Pune _ particle filter vide OM No. 01/53/8/E/AM20/C-
01/53/8/E/AM20/C-24/1C {PiNp, _ 24/Import CelVHEI-2019 dated 26.12.19

2871578) |
22 Nos DPF
particle filter
{P'No.
2871581

15 Nos DPF
particle filter
(PN,
5295604)

15 Nos DPF
particle filter
(p ™o,

o (R T e ——t e | |

L1611 M5 TWS Steel Lid, Mumbai 221119 2 801 3D top 1008.1 | Comments sought from Dvo Heavy

DHS3/8/EAM20/1-24/1C scan for blast Industry on 25.11.2019
furnace '
alongwith
standard set of
. el e ) e e U=

el




162

Part-10 Ministry of Home Affairs (MUA-PM Division)

accessories

M/s. Star Acrospace Industries,
Dehradun (Uttarakhand)
1538/ EAMZO/S-4TAC

26.07.19

60 nos. of

Rubberised
Pistal Grip; 60
nos. of quick
release folding
Grip with
Mount; 60
nos. of reflex
sight; 60 nos,
AR pde
Mount; 60 nos
Folding
Buttstock for
AK-47: 60
nos. AK-47-
TH2*39.20
Round: etc.

35.06

Comments sought from MHA (PM
Divn.) on 30.07.2019

| 163

Dehradun
O/53/8E/AM20IS-84/1C

13092019

300 Nos
Round Drum
Magarine with
75 Rounids
Capacity

600 Nos
Magarine 30
Round
{Accessories
of Coupled
Magarine with
6 round
capacity).

300 Nos
Palymer and
straps
magazine
coupler{access
orics of
coupled
magazine with
6{) rounds
capacity).

300 Foldable
hipod
(Foldahle
bipod with raii
mount ),

300 Nos
Polymer rail
(#ccessories of
foldable bipod
with rail
maount)

300 Nos
Adaptor hpod

228.7

| Comments sought from MHA (PM Div.)

on 19.092019. Application has been
forwarded by PM Division to 1S Division.

/8




(aceessorics of
foldable bipod
with rail
mount)

300 Nas
Foldable
buttstock

300 Nos
Cheh rest
{accessorics of
foldable
buttstock)

300 Nos Sling
swivie] '
attachment
(Accessories
of foldable
burt stock)

87 Nos
Silencers

300 Mos
Reflex sight
300 Nos Rail
Mount
{accessories of
reflex sight)

164

165 |

M/s Krauss International., New Delhi
O1/53/8/EAM2IVK-23/1C

17.10.19

2.5et Helmet
Mounted
Night vision
device {MINI
1 4-+photonis
Echo 1500
Autog.)

2 5S¢t Helmet
Mounted
Thermal
Imagers
(TILGO=3Z,
FILCY standard
helmadapter,
TILO spacer
for helmet
adapter

LE§

Comments sought from MHA (PM Divn.) |
on 18.10.2019

| M/s Ananth Technologies Lid,,
Hyderabad
OS2 EANZOASTHIC

011019

1 Nos PK-01
Collimator
Sight

| Nos DNS-1
Day-and night
vision sight

| Nos NV/S-
18 MM Night
Vision Sight

| Nos P06
Cellimator
Sight

| Nos RS-
Holographic

4.4

'MHA vide OM No. 1V-20011/08/3019-
Prov-1-1017 dated 14.10.19 has sought
information from the firm.

L7



Sight
| Nos R8-M
_R:Hi‘.x
Callimator
Sight

166

M/s Aimtrex Technologies Pvi Ltd.,
New Delhi
D153/ 8/E/AMZOIA-RS/IC

14.11.19

109200 Nos
762K 39MM
coloured
marking
ammunition
(red) non
bullet raining
cartridoe

30 nos AK 47
dedicated
training
weapan with
custom bolt
réplica ak 47
type training
gun

109200 nos
7.62 X 39MM
coloured
marking
ammunition
blue non-bullet
training
cartridge

1952

Comments sought from MHA (PM Div,)
on 20.11.2019. MHA vide U0 dated
10.12.19 has sought information.

167

Ms Audo Viso Pvt. Ltd., New Delhi
{}IJSEFEIUAME{}M E?fl{.'

09.11.19

Reflex Sight

147 Nos.
Steiner Micro

Comments sought from MHA (PM Divn, i
on 26.11.2019

168

M/s Crystal Works, Mew ‘Delhi
OLS3BEAM2NC-26/1C

169

176

21.11.19

i EILE'L‘SSEH']GS

devices for

2 Nos,

Cuantity 2 nos
taser gun with
Larir:dges and

and eléctronic
disabling

Comments snught from MHA (PM Divn, b}

on 03.12.2019. MHA vide UO dated
16.12.19 has sought information.

M/s Star Aerospace Ind ustries,

| Dehradun

01/53/8/E/AM20/8-1224C

25.11.10.

6 Nos Reflex

47

sight for AK-

C‘ununai:ts suughi'"f“mm-M_H'f\ (PM Divn:)
on 26.11.2019

M/s Star Aerospace Industries,
Dehradun

' OI/53/8/E/AM20/S-123/1C

26.11.19:

171

M/s Vikash Bhagehandka, Gurgaon

O1/53/8/E/AM20/V-28/1C

111

10 Nos Drum
magazine for
AKAT

05

Comments sought from MHA (PM Iiivn:':
on 27.11.2019

1 Set Drane
CGun tactical -
anti drone
svstemn, RF
Jamming

1 se1 body
WO omni
direction
drone

defection

68.0

Comments sought from MHA {PM Divi)

& DRDO on 11.12.2019. DRDO vide e
mail  dated 12.12.19  has  sought
information fram the firm. MHA vide UD
dated 20.12.19 has sought information
from the firm.

8
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EE:R

M/s Reform Tools Private Limited, 191219

Keolkaw
01/53/8/E/AM2O/R-52/1C

system

1 sel drong
gun ME I
anti drone
system with
RE jamming,

490 Nos, of
Telescope for
Sniper Rifle

M/s Paramijit Singh, Hisar
01/53/8/EFAM20/P-54/1C

19.12.19

The committee decided to examine the
case on file as per clarification of MHA,

02 Nos. of 32
hore pistols
and 02 Nos. of
30.06 Rifles
with
Telescope

The committee decided to examine the
case on file as per clarification of MHA,

M/s Volltreffer Sport Equipment
Trading LLP
(/5378 EAM20IV-31/1C

= N e |
-10 Ministry of Home Affairs (MHA-IS Division)
l'05.12.19

2000 Box 177 |

air pellets for
target shooting
sport

48

The committee decided to examine the
case on file as per clarification of MHA.

M/s Sreenivasa ﬁ.rmnury
01/53/8/E/AM20/5-127/1C

riz.1e

M/s Premier Gun House
D1S3BEAMZOP-49/C

07.12.19

mﬁmun:it-i'ans
{As per ANT-
M)

f.8

The committee decided to examing the.
case on file as per clarification of MHA.

100 Nos 0,177
cal or 4. 5mm
Adr pistols /
air rifles
fenergy less
thian 20 joules
or 15 Ibs)

77

Mis Bhupendra Pratap Singh
01538/ B AM20/B-40/1C

07.12,19

180

The committee decided to examine the
case on file as per clarification of MHA,

4 Nos two
30.06 bore
rifles with
spares,
telescopes and
dCCERSOries,
twi 32 bore
pistols with
spares and
accessorivs
angd 32 bore
pistol
cartridpes
qty.(10000)

178

M/s Vishal Arms Company,
Chandigarh
01/53/8/E/AM20/V-32/1C

10.12.15

179

M/s Dwaraka Arms Stores,
Bangalore
OTA3/ IR AM20/D-3510

07.12:1%

0 Nos

187

The committee decided 1o examine the
case on file as per clarification of MHA_

40000 Nos, of
Cartridges

9.7

The committee decided to examine the
case on file @s per clarification of MHA.

Ammunition

45 per para

2.50 of HBP
2015-2020 1LE |

93 4

| The commitiee decided to éxamine the
case on file as per clarification of MHA.

< f

\\




| 1. Shotgun

cartridges 28
bore primer 2.
Revolver
cartridges of

| 450 455 and

A3 bares 3.
Pistol
cartridges of
2530 mauser
450 and 45
bores 4. Rifle
cartridges of
6.50 MM 22
savage 22
hornet, 300
sherwood
3240 256 275
280 TM/M
Mauser 9M/M
man schooner
BX57 BX5T8
9.3 MM 905
MM 375
magnum 408
3006 270
30/30 winch
318 .33 winch
275 mag 350
mag 400/350
369 purdey

A50/400-470

32 win 458
win 380 rook
220 swift and

188.77.0975B
=13

15 Nos Mirror
untit (higher
‘assenibly

188.210885B- |

44 win bore !

180 | M/s Reform Tools Pyt Lid,, West 19.12.19 490 Nos 46,5 The committee decided to examine the
Bengal Telescape for case on file as per clarification of MHA.
O1/S3/8/E/AMO/R-25/1C _ | sniper rifle z

Part-11 Defence Research & Development Organisation (DRDO) i ‘ -

181 | Mis. UAV Systems Private Limited. | 31.05.19 22 Nos, of pa | 16,12 Recommended by DRDO vide e-mail

' Kaolkata, rrot Dirones dated 20.06. 19, subject to NOC from MEA
O1/53/8/E/AMZO/N- 240 and DDP,  Accordingly, the commitee
decided to seek comments from MEA and
DDP. Comments sought from MEA and

: - N DDPon 12.07.19.

182 | M/s Belteck Expart India Pyt L1d.. 22.10.19 112 Nos 32137 | Recommended by DRDO wide o-mail
New Delhi Control dated 21.11.19, subject to NOC from DDP.
01/53/8/EXAMA0/B-32/1C unitthigher Accordingly, comments has been sought

dssembly from BDP on 11.12,19. DDP vide e-mai]

dated 31.12, 19 has requested to transfer
the case to them, Accordingly, the case
has been transferred to DDP on 07.01.20.
The committee decided to close the case,

L



i)

183 | Mis Whiteback Aviation, New Delhi | 05.11.2019 | 1 Nos Kir =13 Recommended by DRDO vide e-mail
0153/ EAMOW-9/1C assembly, dated 21.11.19, subject to NOC from DDP.
rocket, in-line, Accordingly, comments has been sought
BRS601, rev.h from DDPon 11,1219,
. : for s/n 19582 - T ;

184 | M/s Culminating Technologies, 28112019 | | No. Night 1.4 Comments sought from DRDO on

Allzhabad vision device 29112019
| O1S3I/E/AM20/C-27/1C x I
Part-12 Ministry of Petroleum & Natural Gas (M&PNG) X L}
185 | Mis. Tata Motors Limited, Mumbai, 29.05.19 8368 Kegs, Of | 24.7 Comments sought from Mfo P&NG on
0153/ B EAM20/T-14/1C {as Online 31.052019, Mip P&NG vide OM dated
Euro 6.Cent 20.06.2019 has sought information from
Fuel E10 & the firm.
10320 of
Diese] Furo &
e Sl AN : Cert Fuel BY | _ !

186 | Mis. Vishveshwar Oil & Lubricants 03.07.19 151.485 MTs | 3882 Comments sought from M/o PENG on
Pvt. Ltd, New Delhi of SKO 04.07.19, Mo P&NG vide OM dated
O1/53/8/EAM20IV-12/C 29.07.19 has informed that the application |

of the firm has been forwarded without
attaching the specifications of the product,
It is also requested to ascertain from the
firm whether the end product that is
extracted in the process is N-Paraffins or
) | = . I not. Reply from the firm is awaited. =

187 | Mis. PS Enterprises, Coimbatore, 06.07.19 300 MTs of 179 Comments “sought from Mo P&ENG on
Tamil Nadu 01/53/8/E/AM20/P- Fatty acid 11.07.2019, M/o P&NG vide OM dated
181C Methyl Ester 02.08.19 has sought information from the

Blended with firm. The same has been communicated to
Bituminous the firm on 22.10,19. Reply from the firm

- - ! Mineral Gil | isawsaited. — —

188 | M/s. P.DD. Industries. New Delhi 08.07.19 6300 MTs | 85.87 Comments sought from M/o P&NG on
OL/A3/8/EAM2OP-1 70 of SKO DB.OT1% Mo PENG vide OM dated

29.07,19 has informed that the application
of the firm has been forwarded without
attaching the specifications of the product.
! It is-also requested to asceriain from the
firm whether the end product that is
extracted in the process is N-Paraffins or
not. Reply from the firm is awaited. Apain
M/o, PENG vide OM dated 09.10.19 has
______ | . ) 2 _ sought information from the firm.

I89 | M/s, Rajesh Power Services Pvt, Lid., 07.08.19 5 nos. of IG l.46 Comments sought from M/o P&NG on
Abmedabad. 01/53/8/F/AM20/R- 180560 | 09.082019. M/o PENG vide OM dated
26:1C Insulating 27.08.19 has informed that the request of

compound the firm has been forwarded to Mio PENG
{Parts of without attaching the specifications of the
Electric Cable product to be imperted dnd requested 1o
Toining Kit) obtain the same for forwarding to them.

The firm has been requested o provide
specifications: of the products 1o be
imported on 25.09.19. Hence, the applicant
15 to furnish reply directly to M/o PENG

3/

with copy to DGFT.

[\



| Comments sought from M/o PENG on |

OM  No. P
dated

dated

| 190 | Ns Gastrade International, Kutch, 13.08.19 33120 MTs of | 308 _ |
Gujarat. 01/53/8/E/AM20/G-22/1C Petroleum 14.08.2019. Mo, PENG vide OM No. P- |
Hydrocarbon 12019(11)36/2019-Sup./(P-31540) dated
Salvent 13.09.19 has sought information from the |
firm. The same has been communicated 1o |
| the firm on 25.09.19. Hence, the firm is to
Pl Al L furnish above details to M/o PENG.

191 | M/s Gastrade Internatipnal, Kutch, 12.08.19 T66.240 MTs | 404,56 Mia F_&NG vide

Gujarat, 01/53/8/E/AM20VG-20/1C of petroleum 1201901 1)34/2019-Sup.AP-31510)
Hydrocarhon | 04.09.19 has sought information from the
Solvent firm. The same has been communicated to
the firm on 25.09,19, Heénce, the firm is to

— | furnish above details to M/o P&NG.

192 | M/s G.R Pahwa Enterprises, 26.08.19 270 MTS | 1300 | Comments sought from M/o PENG on
Sahnewnl, Punjab Industrial 27.08.2019. M/o P&ENG vide OM No. P-
01/33/8/E/AM20/G-24/1C Composite | 12019(11)38/2019-Sup(P-31677)

Mixture plus 13.09.19 has sought information from the
otherwise firm. The same has been communicated to
known as the firm oh 25.09,19. Hence, the firm is to
Mineral furnish above details 1o Mio P&NG.
Turpentine

QM T

&flor Low

Aromatic

White

Spirit(L, AWS)

&ior

i _ | oilsKo) 15

193 | M/s Oil Energy, Dethi 04.09.19 104 MTS 571 Comments sought from M/o P&NG on
0338/ B AMZIVO-4/1C Superior 05.09.2019, M/o. PENG vide OM dated

Kerosene Oil 14.11.19 has sought information from the
(SKO) firm. The same has been forwarded to the
firm on 18.11,19. The firm vide e-mail
dated 25.11,19 has furnished reply to M/o
s _ & | [ paNG.

194 | M/5 51 Group - India Pyt Lid, Navi 10092019 | 2000 MTS 21555 | Comments sought from Mo PENG on
Mumbai Propylene 13.09.2019
01/53/8/E/AM20/S-76/1C | Tetramer

195 | M/s S1 Group — India Pvt Ltd, Navi | 10.09.2019 | 8000 MTS 8622.0 | Comments sought from Mio P&NG on
Mumbai Propylene 13.09.2019. M/o. P&NG vide OM dated
O 1/53/8/E/AMZ0/S-T5/1C Trimer 09.10.19 kas sousht information from the

firme. The same has been communicated to
the firm on 22.10.19. Reply from the firm
I o o ||V | isawaited L

196 | M/s SI Group-India Pvt Ltd,, 15.10.19 4000 MTS i 34776 | Comments sought from M/o P&ENG on
Mumibai isobutylene 1710019, Mo, PENG vide OM dated
O1/53/8/EAAM20/S-105/1C 213 31.10.19 has sought information from the

! Lys Ly f'rm

197 | M/s Brenntag Ingredients (India) Pvt | 10.10.19 24960 kas 26.8 Comments sought from M/o P&NG on

| Lid., Mumbai Isopar L Fluid 18.10.1%9. Mio P&NG vide OM dated

| 01/53/8/E/AM20/B-31/1C 06.11.19 has sought information from the
' firm.

198 | M/s. Nalco Water India Lid, 18.10.19 20000 Kgs 129 | Comments sought from M/o PENG on
| Hooghly, West Bengal Oleic Acid |' 32.10:2019. M/o P&NG vide OM No, P-

' U1/S3/87E/AM20N-241C Methyl Ester. |

34
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dated 30.12.19 informed that DGFT
vide Notification No, 6/2015-2020 dated
24.05.19 has changed the import policy
for Exim Codes 22072000, 27102000 and
38260000 to “Restricted”. The import
of Oleie Acid Methyl Ester with
ITC(HS) Code 38260000 is “Restricted”
in terms of aforesaid DGFT Notification
dated 24.05.19, DGFT may take further
action as deemed fit. Accordingly, the
commitiee decided to examine the case
an file,

M/s Sun Pharmaceutical Medicare 02.11.2019 | 250 Lir. 03 The committce in its meeting dated
Ltd., Gujarat Dehydrated 28.11.19 decided to ask the firm to give
OT53/BEAM2OS-1 16/IC Alcohol | details of the import item including
(ethanol | technical specification. Accordingly, vide |
anhydrous) e-mail dated 24.12.19 the firm has been
requested 1o furnish details of the item
. = : Y | including technical specification.
200 | M/s Bosch Lid,, Bangalore 18112019 | 5 Hr specialty 3143 Comments sought from M/o P&NG on
01/53/8/E/AM20/B-36/1C fuel bosch 21112019, Mfo P&ENG vide OM dated
GRV GRTD 03.01.20 has requested to obtain the
digsel technical specification of the item from the
Il . ] _ | applicant for processing the matter further.
201 | M/s Shree Ganesh Enterprises, 27.11.2019 | 174 MTS mix 918 Comments sought from M/o PENG on
Ghaziabad hydrocarbon 29.11.2019. Mo PENG vide OM dated
01/53/8/E/AM20/5-124/1C ' solvent 02.01.20 has requested to obtain the
technical specification of the item from the
: ! | applieant for processing the matter further,
202 | Mis IM Petrochemicals Pvi Lid,, 27.11:2019 | 225 MTS 1004 | Comments sought from Mo P&ENG on
Mathura Solvent 29.11.2019. M/o P&NG vide OM dated
OU/538/ErAM20/1-25/1C [25/240(Petrol B6.01.20 has reguested to obtain the
eurm teehnical specification of the item from the
Hydrocarbon applicant for processing the matter further.
203 | M/s Naleo Water India Ltd 29.11.2019 | 20000 kes 12.9 Comments sought from M/o P&NG on
01/53/8/EAMZ0IN-28/1C Oleic acid | 29.11:.2019
el e —— _ methyl ester | ! 1 . ]
204 | MYs Young Buhmwoo India D8.12.19 216000  kps | 2673 Comments sought from Mo PENG on
Company Pyt Ltd, Kanchipuram naptha 09.12.2019: Mlo PANG vide OM dated
DVS3/8/E/AM20/Y-7IC (petrofeum) 03.01.20 has requested to ohtain the
hydrotreated technical specification of the item from the
heavy applicant for processing the matter further,
micsol
820 isopar-
hm 1820
48000 kgs
distrilates
(petroleum)
hydrotreated |
light — -anysol
— ddlexxol —
daime
20000  kps
heptanes
| 22456

I




pentamethyel
— I ¢lean
TS eSS e R - | SRS =g oo R

205 | M/s Inspec Oils Ltd, Kolkata 09.09.19 120 MTS 2 Comments sought from M/o P&NG on

D538/ EAM20-4210 Lised Gil 09.12.2019. M/o PENG vide OM dated
03.01.20 has requested to obtain the
technical specification of the item from the

' .+ | applicant for processing the matter further, |

206 | Mis Premier Lubricants Pyvt. Lid., 11219 HOZ MTS ISL 61.5 Comments sought from Mo PENG an

Mumbai d-40 as per 12:12.2019
| OLSS/R/EIAMO/PSVIC specilication il
207 | MY Skoda Auto Volkswagen India 19.12:19 3000600 I 390.6 Comments sought from M/o P&NG on
Pyt Lid, Pune Aral speeific 11122019
[ O1/33/8/E/AM20/S-128/1C unleaded fuel
anti spark
fouling (ASE)
1152156

, : | petrol it ,

208 | Mfs Laxmi Organic Industries Lid, 12.12:19 | 5000 MTS 60225 | Earlier the firm had been granted
Maharashtre Denatured permission for fmpor of 80,000 MT of
01/53B/EAAM20/L-101C cthyl alcohol Denatured Ethyl Alcohol. The committee

' also noted that the firm has not furnished
(i) details in the proforma preseribed by
Mo P&NG (i) Udyog
Aadhar/DIC/RCMC (i) Pollution
Certificate from State Pollution Control
Board. Accordingly, the commiites
decided to seek above details from the |
LR | = = — T i ﬁrlTI_ s — =
209 | M/s Hero Moto Corp, Ltd, New Delhi | 16.12. 19 1500 kgs 8.8 Comments seught from M/o P&NG on
O1/53/8/ErAM20/H-26/1C gasaling — 16.12.2019, M/o P&ENG vide OM dated
CEC 020120 has reguested to obtain the
legislative fuel technical specification of the item from the
. CEC-RF-02- applicant for processing the matter further.
08 ES (EURO
i ; _ e . >

210 | M/s Hardcastle Petrofer Pvt Lid, 17.12.19 216 MIS 2121 Comments sought from M/o P&NG on

Valsad, Gujarat ' ' Isoar L fluid 30122019 Mo PENG vide OM dated

| D1/S3/8/EAMR0H-27/C 6.01.20 has' requested 1o obtain the
technical specification of the item fom the

el LN A ——esi—m s = applicant for processing the matter further,

Pari-13 Department of Telccommunieations (DoT) s Gl -

21 | Mis In Machineries & Equipments [2.06.19 | nos, Marine 14.42 DoT vide Léter No. R-11020/05/2016-PP
Pt Ltd,, Cuttack, Radar with dated 26.07.19 ‘and Corrigendum dated
O1/53/8EAAM20A- 19910 less Antenna 05.09.19 has informed that the firm is

Radiatar required to obtain an import license from
Cable & Inos. Regional Licensing Office (RLO) of WPC
“Navtex Wing Chennai. For this they have to
Receiver obtain frequency allotment letter for use of
Complete Set the Radar. Accordingly, the committee
(I st . | — ~ decided to elose the case.
| 212 | M/s Bharat Drone Systems Pvt, Lid., 08.09.19 200 Nos, 50 7:3 The firm has enclosed copy of ETA
New Delhi each of Nang Certificate: No. (1) NR-ETA201900776
D153/ EXAM20/B-200C Drone Models dated 03.07.19 (i) NR-ETA/201900725
HI111C (Nang dated 03.07.19 (i) NR-ETA/201900817
| Cam), H307A dated 26.08.19. The committee noted |
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213

M/s Culminating Technologies,

29.11.2019 | & Set Wircless

(XA Str Pro), |
HS0T7A+(X4
Star Pro with
HTO09),

H2 16A(X4
Desire Pro
from Hubsan
Technologies,
China

‘ground level requires Equipment Type

that as per Notification No., 30/2015-
2020 dated 08.11.19, Nano category (less
than or equal to 250 grams) and
operating helow S0ft/15 meters above

Approval (ETA} from WPC Wing,
Department of Telecommunications for
operating in  de-licensed frequency
band(s) and does not require import
clearance of the DGCA or import
license from DGFT. Accordingly, the

committee decided to close the case.
from  DoT

No. 5:2374/2015-A1(2) dated 06.12.1

9 as well as w

' RA Bhupﬁ.ay 1ssue the import authorization wmapp
biasis from USA for a CIF value of Ks. 44,4600

th actual user condition
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Comments  sought on
Allahabad Audio Video | 29.11.2019.  DoT vide letier No. R-
OUS3/8/E/AM20/C-28/1C Transmitrer [T020/05/2016-PP  dated 03.12.19 has
requested to provide technical literature
and RF  specifications  of  the |
equipment/drones proposed 1o he imparted
for further examination. The same has
been  communicated o the firm on
et e S Ll e B e 124.12.19. Reply from the firm is awaited

Part-15 Directorate General of Civil Aviation (DGCA) — ALl s = e O

214 | M/s Helicopter Engines MRO Private | 14.08.19 34 Mos. [ 648 | Comments sought from DGCA on
Limited, Bangalore. Special Tools 19.08.2019
O1/53/8/E/ AM20/H-14/1C | for repair

, gctivity of
artouste
{ helicopter

e = e T e R (U | e AT S| SRR IR RS e o

215 | MUs Delhi International Airport 16.08.19 | Nos 159 | Comments sought from DGCA  on
Limited, New Delhi Waterjet 21082019, The firm vide e-mail dated

| DUE3/8E/AMZOD-14/C ( Disrupter 09.12.19 informed that DGCA is not the

| model 20mm authorized agency. Bureau of Civil
MNeutrex along Aviation Security (BCAS) is the authorized
with agency to provide the *NOC.  The
accessaries committee decided to seck comments from
including dual | BCAS.  Accordingly, comments has been
laser aiming. sought from BCAS.,
pointer,
projectiles,
20mm
Neutrex
Magnum
Cartridges 70
grain — 50
nas., 01 no,

| M2AT Mefal
Ammo Box |

e e __| for Cartridges. _ = :

216 | M/s Directorate of Aviation, Govt, of 28.11.2019 | 1 Nos A turbo 4446 | Approved as recommended by DGCA
Madhya Pradesh, Bhopal prop twin vide Letter No: 5-2374/2015-A1(2) dated |
OLS3/8TEAMZOD-33/1C engine 06.12.19:

| __| aeroplane = =

licant for import of 01 No..of Textron B200GT
D00/~ (USD 61,75.000) sthject to the condition
besides other usual conditions of import authorization.

Airceafi on outright purchase
mentioned in the DGCA vide Letter

)



217 | M/s Ventura Air Conneet Ltd..

Gujaral

| OVS3/B/E/AM20/V-30/1C ——— S,
RA Surat may issue the import authorization to (he applicant for im
for a CIF value of Rs. 4,05,00,000/- (LISD 5,58,800) subject 1o the
A2} dated 25.11.19 as well as with actual user condition besides ot
be sent by e-mail to the applicant and RA Surar,

‘ 05,12.19

' The enclosures will be sent by e-mail to the applicant and RA Bhopal,

1 Nos Skylane
1821 Aircraft

|
1
|

A05.0

port of 01 No. of Cessna 182T Aireraft for privaie use from USA
condition mentioned in the DGCA vide Lettér No, 3-2374/2015-
her usual conditions of import authorization. The enclosures will

Approved as recommended by DGCA
vide Letter No, S-BTMﬂliMﬂ] dated
25.11.19

218 | M/s Kavita Bhardwaj, Gureaon 18.12.13 | [00 Box 1.0 | Comments sought from DGCA on
OHS3/BE AM2O/K-29/1C Motor, 312,18, DGCA  vide e-mail dated
Propellers; 01.01.20 has informed that DGCA has not
fight granted import permission to the subject
| controller, . items to import. The applicant is required
power prior permission from DGCA for granting
distribution import license by DGFT, Therefore,
board, RF applicant may be advised to approach to
devices; DGCA  concerned  Directorate  for
carbon fiber obtaining import permission as required.
parts; frames,
wires, other
items,
IS : . : =  batteries, ete _ - : .
| 219 | M/s Ranjan Kumar Nayak, Kolkata 18.12.19 01 Box os 81 Comments  sought from DGCA  on
01538/ EAM2OR-51/IC SYma X3pro 30122019 DGCA vide e-mail dated
fov Re 31.12.19 has informed that DGCA has not
quadcopter granted import permission to the subject
drone items to import.  The applicant is required
prior permission from DGCA for granting
import license by DGFT.  Therefore,
applicant may be advised to approach to
DGCA  concerned  Directorate  for
. | | - L | obtaining import permission as required.
Part-17 Department of Food & Public Distribution 1 DI
220 | M/s V'S Trading, Delhi | 05122019 | 26000kes | .0l Jnmmmc'ndm as per D/o Food OM
O1/53/8FAM2G/V-29/1C sushi rice dated 24.07.2017 and dated 28.1 1.2017,
' subject to approval by the competent
] b - . = ] juuthery 0 0 0000
Part-18 Petroleum & Explosives Safety Organization (PESO) - : . RN ]
221 | M/s, Bharat Electronics Lid, Pune 05.12.18 Electronic 9170.00 | Comments saught  from. PESO on
D1/53/B/E/AMI9/B-33/10 Fuze 07.12.2018. The comminee decided to
remind the PESC. Reminder sent vide
" _ e L. |3gendatioteon 200609, 0000 |
(223 | Mis. Himachal Futuristic | 160119 MIOG Electric. | 24.77 | Comments sought from  PESO on
Communications Ltd, Solan Detonator 17.01.19. PESO vide letter dated 04.02.19
) U153 /8/EIAM 19/H-28/1C o [T ¥ ‘has sought information from the firm, ||
223 | M/s Himachal Futuristic 27.02:.19 HI-5A Safe 3210 Comments  sought from PESO on
Communications Ltd., Solan and Arm Unit 01.03.2019. PESO vide letter dated
Himachal Pradesh, & MI100 06.03. 19 has sought information from the
O1/33/BE/AMI9/H-3240 Electric firm,
Sl | Detonator. _ . = "N
224 | M/s. Pixadop Visuals Private 23.05,19 128 Nos. of 4,14 Comments  sought  from PESO  on
Limited, Bangalore. Composit 11 | 28.05.2019. PESO  vide letter dated
O1/53/BEAMZOP-11/1C for stage 25.06.19 has sought information from the
Effect, Host' firy,
= 3 Controller

36
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| Falls Under |
Other
Pyrotechine
A=) el | Ariclesete, | e 1= S
225 | Mls; Sial Manufactures Pvi, Ltd., 17.07.19 | 119 Box of 26.94 PESO vide Letter No. E-
, Lucknow. 01/53/8/E/AM20/S-44/1C Primers G 25(38)Import/Pol201 8 duted 22 0819 has |
| 0 = =—F. % _ sought information from the firm. |
226 | Mis Syannlab Solutions Pvi. Lud, 13092009 | 1 kes Smoke 08 Rejected as not recommended by PESO
Bengalury Emitters vide Letter No. E-25(38)Import/Pol/2018
O1/53/ 8/ B/ AM20/S-78/1C dated 16.12.2019.

227 | MUs Geo Informatics Consultants Pvi | 07.00.19 10000 Nos 6.8 34 Comments sought from PESO on
Lid. Deihi mm SPC mj- 11.12.2019. PESO vide letter dated
01/53/8/E/AM20/G-28/1C m2al |8.10.19 has sought information from the
ammunition firm.
-and :
T.62x39mm
JBPC FMI-
MZAI
| 3 _ _ | ammunition - - S
| 228 | MUs Indian Explosives Pvt 11, 18:12.19 75520 Nos 586.8 Approved as recommended by PESO
Kalkata ' Electronic vide Lefter No. E-25(38)80/2019 dated
01/53/8/E/AM20/1-43/1C blasting cap, 06.01.20
ebe asm type
I-kon 111
13MIGOFT
145, EBC
ASM type I-
kon 111
JOMIO0FT
145, EBC
asm type I-kon
i
40M/I30FET
145, ebec asm
type uthol
15m/50f 145,
electric
detonators,
electronic
detonators;
. detonators
electric for
| blasting (UN
no.0456. class
L1y | = —
RA Kolkata may issue the import authorization 1o the applicant for import of explosives (as per PESO Letter No. E-25(38)80/2019
dated 06.01.20) from Canada for a CIF value of Rs. 5,86.88,192/- (USD 810610) subject 1o the condition mentioned in the PESO
Letter No. E-25(38)80/2019 dated 06.01.20 as well as with actual user condition besides other wsual conditions of import
authorization. The enclosures will be sent by e-mail to the applicant and RA Kolkata. B L
229 | M/s Om Hari Narayan Infrastructure | 19.12.19 | 450 Nos | X Approved as recommended by PESO
Pyt Litd., Srinagar (Uttarakhand) Autostem vide Letter No. E-25(38)Import/Pol/2018
01/53/8/E/AM20/0-6/1C series 111 ‘ dated 08.01.20

—t

safety
cariridge
' assorted
| | | capacities ‘

_ .

0

1




I8

RN ] [ 35MM 3006,
43MM 550G
with one shot
Sr—rrtohmrIn = . controller ey ey e SO

CLA New Delhi may issue the import authorization to the applicant for import of Autostem Series 111 Safety Cartridges from South

Africa for a CIF value of Rs 554436/ (USD 7700.50) subject to the condition mentioned in the PESO Letter No. E-

25(38)Import/Pol/2018 dated 08.01.20 as well as with actual user condition besides other usus! conditions of import authorization,

| The enclosures will be sent by ¢-mail fo the upplicant and CLA New Delhi. i

Part-21 Miscellaneous ere el DB P e Te i

230 | Mis. KK, Traders, Amritsar 07,0717 | 2300 Kegs. of | 39561 DIPP vide OM No. 9/50/2017-TSW/l 16
O1/53/8/468/AM | 85K-9/1C Castor SAC | dated 08.08.2017 has suggested to consult

(Castoerum) Ministry of AYUSH in the matter.
Crade | & Comments sought from AYUSH on
Grade 2 30.82017 & 12:122017M/o, AYUSH
| vide OM No.  K-11021/03/2017-DCC
dated 020420018 has intimated that
comments of MoEF & CC may be taken to
| facilitate the decision in DGFT. Comments
sought from MoEF&CC on 15042018
As decided in the EFC dated 24,0818
remtinder has been sent to MoEF&CC on
19:09.18 and 31.05.19. Since the case is of
| 2017, the committee decided to again
remind MoEF&CC for comments. Last
reminder sent wvide agenda note dated
. = . 4 C 22.10.19, _

231 | MVs; KK Traders Amritsar 20.02.18 100 MT of 260.09 Comments sought from AUYSH on

(H/53/8/22342/AM 1 8/K-17/1C Costos Roots 09.03.18, Comments sought from
(Saussuresa MoEF&CC(WL) on 23352018 A

Lappa) decided in the FFC dated 24.08.18,

reminder has been sent to MoEF&CC on

19.09.18 and 31.05.19. Since the case is of

2017, the committee decided to again

remind MoEF&CC for comments, Last

reminder sent vide agénda note dated

) S . ) = ol 22.10.19. _ _

232 | Mis. Ratan Aluminium Reeyeling P, 14.03.18 BOOG MT of 1755:0 Comments sought from M/o. Mines on
Lid. Faridabad Aluminium 27032018 DIPP vide OM dated
D1/53/824077/ AMI18/R-41/IC Dross Thrill 04.07.2018 has conveved that Mio Mines

may be consulted, As decided in the EFC
dated 24.08.18, reminder has been sent to
M/o Mines on 19.09.18. M/o. Mines vide
OM dated 24092018 suggested to seek
comments from MoEF&CC. Comments
sought from MoEF&CC. Reminder sent on
31.05.19. Since the case is of 2017, the
committee decided to agdin  remind
MoEF&CC for comments. Last reminder
_ & = ) . sent vide agenida note dated 22.10.19.

233 | Mis, Gravita India P, Ltd, Jaipur 13.03.18 1500 MTof | 58500 | Comments sought from Mo, Mines on

O1/53/8/23773/AM18/G-44/1C Aluminum 02.052018. Mio Mines vide OM No.

Dross | 16/7/2018-M.V has sugpested 10 seck

| comments from MoEF&CC. Comments
sought. from MoEF&CC on 22.10.18

Reminder sent on 31.05.19. Since the case

s 0f 2017, the committee decided 10 again

!
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remind  MoEF&CC  for  comments, |
Reminder sent vide e-mail dated 19,06.19.
Last reminder sent vide agenda note dated
221019,

234 | Mfs. Converge Electronics Trading 19.09.18 10000 Nos. of | 13.70 Comments sought from [Vo Post on
(India} . Ltd, Bangalore Linused 26.09.2018. Reminder sent on 31.05,19,
OVS38/EAMI9/C-21/1C Postage

Stamps,
1 ) HARSY = =

235 | M/s. Shanti Agro Products, Navsari 07.03.19 200 MT of 573.00 Comments sought from Do Fertilizer on
01/53/8/E/AM19/8-102/1C Zin¢ Ash 22.03.19

below (5%,
TS == 3 Sl Lo _ | Zinc : , .

236 | M/s. Asian Granito India Ltd. [ 11.07.19% SHO0 MT of 502.65 Rejected as not  recommended by
Ahmedabad Rough Marble Ministry of Mines vide OM No.
DVS38/EAMZOAZTIC Aggregate 16/5/2019-M.V. dated 26.12.19.

Stones

237 | MUs. National Centre for Cell U6.08.19 2000 nos. of 700 Comments sought from D/o
Science, Pane, 01/53/8/F/AM20/N- vials Biotechnology on 09.08.2019
131C Drosophiia

Fly Stocks . ! e |

238 | MUs Indigenous Baptist Mission, 16.08.19 914 Box Used 4.7 Comments sought from  M/o HRD on
Eluru _ Theological 2].082019
OH/S3B/E/AM2IVI-30/1C Buooks for

Library

1003 Box

Sacred

Literature and
booklets

198 Box

Whole English

L= _ il b : _Sacred Bibles | : )

239 | M’s K K Rocks & Granites India Pyt | 29.08. | o 13000 MTS Q0.0 Comments sought from M/o Mines &
Ltd, Trivandrum Stone boulders DIPP on 03.09.2019
D1/53/8/E/AMIOK-] B/ or rubbles or

an | e T BT T e —— | ThickcStones 1. - . —

240 | M/s Rasiklal Barai & Co., Chennai 13,1019 111973 kgs 1943 | Comments sought from MSME on

UL53/8E/AM20/R-42/1C Gum benzoin [5.10.2019
{loban) used
for burning

ke et = 1 N e |purpoges. S e

241 | M/s Arceli Agribiz Pyt Lid,, 1531019 100 kas 1.0 Comments sought from Do Agriculture,
Ahmedabad Industrial Cooperation & Farmers Welfare on
O1/53/8/E/AM2O/A-8/IC Hemp Seeds, 18.10.2019

used for
s = . | prowing fiber | : e

242 | Mis Deol Word Book Company, New | 23.10.19 200000 kgs 332 Comments sought from M/o HRD on

Delhi old printed 24.10.2019
| QUSIBIEIAMAOD29IC _ books iy 3

243 | Mis Metallurgical products India Pvi | 23, 10.19 5000 kes 721 The commitiee in its meeting dated
Lid., Raigad niobium scrap: 28.11.19 decided to seek comments from
C1/53/8/ETAM2OM-481C DAE. Accordingly, comments sought from

S e . L DAEon 34209 7

244 | M/s Xplore Tech Service Pyt Ltd:, 06.11.2019 | | Nos Printer 289 Rejected as not recommended by Meity |

Kolkata 2 Nos vide OM  No. W-S0/2-IPHW-Meity-
| ousamEAMa0x-24C | Whitcboard | | 1PHW dated 02.01,2020,

W



14 Nos Locker
| 6U
5 Nos Locker
0]
2 Nos 8
Channel DVR
L camera
3 Nos File
vabinets
480 Nos 20
maonitor,
power cable,
v cable
2 Nos
Projector
e |- SCreen ;
245 | M/s Axiscades Aerospace and 1312019 | 1 nos 746.4 | Comments sought from DDP an
Technologies Pvt Lid,, Bangalore Reference 20.11.2019
0H/53/8/EAMZIVA-90/1C missile
launcher, ML
2066 rear left
| in container
{HSN Code:
O I R = 93012000) | g =1
246 | MJs Fringe Papo International, New 13.11.2019 | 250 MTS 1312 | Comments sought from D/o Agriculture,
Déthi buckwheat Cooperation & Farmers Welfare on
L (QUDBBAMIE NG | ey 20112019 —
247 | M/s Amaan Incorporation, New | 19.11.201% | 2 Nos Yukon 05 Approved as recommended by Railway
Delhi night vision Board vide Letter No, (3-S1B/Proposal
O1/53/8/E/ AM2IVA-91/1C binoculars of SIB/NR/2019 dated 20.12.19
LA o Dy s e e e e, |
CLA New Delhi may issue the import authorization to the applicant for import of 2 Nos. of Yukoen night vision binoculars (YUKON
TRACKER 3X42) from Lithuania for supply to the ASC/RPF/IDMW/PTA for Surveillance and Security of DMW/PTA Railway for s
CIF value of Rs.52,248 /- (USD 633.10) subject 1o the condition mentioned in the Railway Board vide Letter No. 03-51B/Proposal of
SIB/NR/2019 dated 20.12.19 as well a5 with actual user condition besides other usual conditions of import authorization. The
enclosures will be sent by esmail to the applicant and CLA New Delhi. :

248 | M/s Shree Babaji Chemicals pvi ftd,, | 12| 1.2019 | 10000 kes 21.0 | The committee in its meeting dated
India titanium 6-4 28.11.19 decided to seek comments from
DUS38EAMOIS-118/1C Ti6d lurnings, DAE. Accordingly, comments sought from
heavy clips DAEon 13.12.19
cobbles or
T e S e e | = B . — .
249 | M/s Supercraft 3D Wellness Pyt Lid, 07.09.1 150 KGS TI- 399 Comments sought from Dept. of Atomic
Bangalore AlL6 V4 Energy on (19.12.2019
O1/53/8/E/AM20/S-72/1C Titanium
Alloy Powder
(350 | WA S e i —— oo dklleide ) | Sl Ra )1
250 | M/s Shalimar Incense Pyt Ltd, 231119 SSMTS 10 88.0 | Comments sought from MSME on
Bangalore inch raw 26.11.2019
Q1538 EIAM20/S- 12110 | agarbathi
counting 800+
110 MTS 8
inch MM raw
agarbathi with
counting from
| 1200 1i 1250

4o




SIS

| sticks per ke

251 | M/s SSAV, Danapur 05.12.2019 | 500 Set Bike 1.8 The committee decided to seck
O1/53/8/E/AM20/S-126/1C Light | comments from DPIIT. .

252 | Mis BLD Metal and Alloys Pvt Lid.,, | 04.12,19 18 MTS 3.0 Comments sought from MOEF (HSMIY;,
Thajjar Aluminium DPIT & M/o Mines on 05.12.2019
OSSR/ EAM2O/B-3WC liross

253 | MUs Arfin India Ltd, Kalo] Gujarat [ 05.12.19 | 2000 M1S 5061.0 | Comments sought from Dept. of Atomic
OL/S378/E/ AM20/A-95/1C Titanium Energy on 09.12.2019
Scrap

254 | M/s Sandip Singh, Danapur Rilar 121219 00 Ser 1.5 The committee decided to seek
O1/53/8/E/AM20/S-129/1C rechargeable comments from DPIIT,

i RO oS, IS e

255 | M/s Deepak Fertilisers and 16121 36T SOM 4.6 Comments sought from M/o Mines &
Petrochemicals Corporation, Pune green stone DIPP on 16.12.2019. DPITT vide OM No,
01/53/8/E/AM20/D-34/1C grade a sawn E PAT012/762019 TS, dated 24.12.79

gl W oy S L | has sought information from the firm,

256 | Ms Fujifilm India Pyt Ltd. New 16.12.19 6 Nos Medical 24 Application is incomplete. Documents has
Delhi endoscopy been sought from the applicant vide e-mail
01/53/8/E/AM20/F-22/1C | products | dated 08.01.20 ]

257 | Mis Deepa Balasubramanian, Tata 17.12.19 0 VLES 08 Comments sought from Dio Biotechnolagy
Institute Fundamental Research, Insects on 17.12.2019. Dio Biotechnology vide o-
Hyderabad drosophita mail dated 26,1219 has informed thit the
D1/53/8/EAM20/D-39/1C melanogaster application is lacking in certain muandatory

for basic information such as the type of mutant(s)
research viz., themically induced, radiation induced
activities from or derived from rDNA technology and the
Kyoto stock IBSC minutes wherein the proposal has
center, Kyoto been deliberated and approved.
institute of

=== T M e el 1 e e L A M S S S )

258 | M/s Deepa Balasubramanian, Tata 17.12.19 250 VLS 5 Comments sought from Do Biotechnology
[nstitute Fundamental Research, Insects on 17.12.2019. ID/o Biotechnology vide ¢-
Hyderabad | drosophila mail dated 26.12.19 has informed that the
01/53/8/E/AM20/D-38/1C melanogaster application is for import of 250 vials of

for bagic. . melanogaster RNA{ lines. there is no
research foreign protein expressed from non-model
activities from organisms. hence application falls in the
Vienna purview of their IBSC. The applicant may
drosophila be requested to provide IBSC minutes
research wherein the proposal has been deliberated
e .} kenter, Austria | Mdgppeoves

259 | Mis Decpa Balasubramanian, Tata 17.12.19 | 650 VLS 2.7 Comments sought from D/o Biotechnology
Institute Fundamental Research, Insects on 12,2049, Dig Biotechnology vide e-
Hyderabad drosophilg miail dated 26.12.19 has informed that the
01/53/8/E/AM20/D-37/1C melanogaster application is lacking in certain mandatory

for basic information such as the type of mutant(s)
fesearch with respect 1o foreign Bene-insertions
activities from from non-model organisms and the IBSC
FLY ORF, minutes wherein the proposal has been
university of | deliberated and approved.
Aurich,

e e || Switserliid —— e = e

260 | M/s Deepa Balasubramanian, Tat 16:12.19 2124 VLS %2 Comments sought from Dio Biotechnology

| I Instiite Fundamental Research, | Insects | lioe 17.12.2019. D/o Biotechnology vide e- |

4/

)



yderabad V B
01/53/8/EAM20/D-36/1C

[ drosophila mail dated 26.12.19 has informed that the

melanogasler applieation s lacking in certain mandatory
for basic information such as the type of mutant(s)
research viz., chemically induced, radiation induced
activities from or derived from rDNA technology,
Indiana quantity to be imported (as per the IAEC
Uiniversity, and Forest Departmient, Govi of
Bloomington, Telangana NOC document, the number of
USA vials mentioned are 2000 vials however in

the above said application the request is
for import of 2124 vials) and the [RSC
minutes wherein the propesdl has: been

| ; = - _ | deliberated and approved. )
261 | M/s. Royal Rubbers, Kerala. 25.01.19 2000 MT of 2137 Approved  asx  recommended by
D538/ EAAM IO R-25/1C Waste Parings MoEF&CC vide OM No. 23-155/2016-
and Scrap of HSMD dated 29.11,19 and  DIPP vide
Rubber OM No. E 9(12)2019-T.S. dated
| 15.04.19

Import authorization. The enclosures will be s
262 | M's: Vivo Bio Tech Limited.
Hyderabad, 01/53/8/E/ AM20/V-

1471C

' RA Cochin may issue. the impert authorization to the applicant for import of 325MT of used rubber tyres scrap (multiple |
tuts/shreds/press baled) for manuficturing of crumb fubber from UAE for a proportionate CIF value subjeet to the condition
mentioned in the OM No: 23-155/2016-HSMD dated 29,1 1.19 as well as with actual user condition besides other usual conditivns of

ent by e-mail to the applicant and RA Cochin, e L
24.07.19 32150 Nos.of | 50455 The request of the firm was rejected by the

Mice/Rats/ committee in its meeting dated 24.10.19 as
Golden Syrian the: request of the firm was for trading,
Hamsters/ Mow, the firm has given an undertaking
Rabbiis. that they use the imported animals for the

| purpose  of  Pre-clinical studies and
experimentation ‘and not trade the same,
Accordingly, the commitiee approved
the case as recommended by DAHD&F

vide OM  No.110102/(1)/3/2017-Trade
[ dated 04.12.19.

Female mice (iii) 2500 Nos. of Male rats (iv)

condition mentioned in the DAHD&F vide ¢

Bangalore
O1/53/8/ B AM20/W -1 111

[ _ﬁii}:dcmbﬁﬂ may. issue the impdn--aﬁmurim{inn to the at‘:p_lﬁt for impﬂﬁ of I['i]" 10,000 Nos. of male mice (i) 10,000 Nos. of |

Pigs Female (vii) 200 Nos. of Male Rabbits NZW (viii) 330 Nos, of Female Rabbits NZW (ix) 200 Nos. of Golden Syrian Hamsters
Male (x) 200 Nos. of Golden -Syrign Hamstérs from GCA for @ CIF value of Rs. 504555394/~ (USD 73,26,200) subject to the

‘besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the applicant and RA Hyderabad.
263 | Mis Wipro GE Healthcare Pvt. Ltd., | 24.12.2019 | 35 Nos. of | 5194 [In another similar ease of

2500 Nos. of Female Rats (v) 1500 Nos. of Guinea Pigs Male (vi) 4500 Nos. of Ciuinea

M No. 10102/1)/73/2017-Trade dated 04.12.19 as well ‘as with actual user condition

Import of Gold & Silver Dore

264 | Mis. Parker Precious Metals LLP.
Ahmiedabad. 01/53/8/E/ AM20/P-
| 221C 1 _ ==

the firm,
M33404GS comments were sought from DPIT on
International 29112019, DPIUT wvide U0 No p-
Magnet ATO12/352019-TSW dated 30.12.19 has
Shipping  informed that import of second hand parts
Citalog- 106 of MRI Systems is not concerned to them.
Inch and 35 Accordingly, the commitiee decided to
MNos. of seek comments from M/o Health,
G3005GS .
Goldseal 1.5T
L.CC Magnet
withaut {
Helms | |
19.07.19 | 10 MTIsef 3005100 | The firm has been granted import
Geld Dore -authorization for gold dore in the past
S .. | The firm has submitted copy of (i) |

0

4



Pollution Certificate {Consent to Establish)
valid upto 26.082025 from Gujarat
Pollution Control  Board (i) Udyop
Aadhaar HRepistration Certificate  from
MSME (iii) BIS License dated 12.06.19
valid utpo 30.05.2020. The firm has
submitted the copy of Custom Debit Sheet
showing import of 678 Kes out of | MT
granted vide impont authorization dated
11.01.2019. The commitiee in its meeting
dated 28.11.19 noted that the firm has not
submitted Consent 1o Operate issued by
SPCB. The committee decided to seek
Consent to Operate. Accordingly, the firm
has been asked to submit Consent to
Operate from SPCB. The same is awailed

T S 2= ——c oo S
265 | M/s MGR Overseas Pyt Lid,, Punjab | 16.11.2019 | 2 MTS Zold 804000.0 | The firm is applying for the first time. The
OII53/8EIAM20/M-53/1C dore bars firm has submitted copy of (i) NABL

Certificate dated 24.10.19, valid upto
| 23.10.21 (i) Udyog Aadhaar Registration
Certificate from MSME (i) Pollution
Certificate  duted 31.07.18, valid upto |
30.07.19 from Punjab Pollufion Control
Board, Amritsar. The committee in its
meeting dated 28.11.19 noted that the
Pollution Certificate of the firm  has
expired. Accordingly, the committee in it
| meeting dated 28.11.19, deferred the case
for want of valid Pollution Certificate.
Now, the firm has submitted copy of
Pollutien Centificate from Punjab Pollution
Control Board dated 31.12,19. valid upto
30.06.2024. The committee decided to
approve 1 MT of gold dare subject to
physical verification of the Refinery hy
the RA Concerned,

266 | Ms Shri Hari Kripa Industry, 17, 1279 [ 1000 kes Gold | 10584 The firm is applying for gold dore for the
Haridwar dare bars first time. The firm has enclosed copy of
OU/53/8/E/AMR0/S-134/1C (i) Pollution Certificate dated 02.09.19.

valid upte 010924 fram Uttarakhand
Pallution Control Board . Roorkee (if)
Copy of Udyog Aadhaar Registration
Centificate from MSME. The committee
noted that the firm has not submited copy
of NABL Cerificate: Accordingly,
committee decided to seek NABL
e e i SRS SNSRI | Centficate from the firm.
Cases of Maize

267 | Mfs. Sumu Poultey, Thiruvallr [ 16.09.19 | 16,000 MT of | 407630
O1/53/8/E/AM20/S-83/1C Maize

The firm has submitted copy of Existence |
Cum Capacity Cenificate from Dic,
Thiruvallir, Verification report of the
Processing unit has been received from RA
fhcnhai. As per verification report, the

firms manufacturing capacity is staed to
S ihn g0 | B SR SRR SR be 4 MThour [32 MTiday -9.600

[
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268 | MJs. V,P, Kuhan Fecds and Pouliries
| Pyt Lid, Virupur
O1/S3/R/E/AM20/V 24/10

Mamakkal _ _
| O1/55/8/EIAM20/S-1031C

O1/53/8/E/AM20/8-125/1C

| 271 Mis. Godrej Agrovet Limited, 04.12,19

Mumbai
| 01/33/8/B/AM20/G 42710

269 '_ws.._-sﬁﬁiﬁmﬁ Farm, | {110,

270 | Mis. Santosh Limited, Namakial 2,12,

272 | Mis. Rameshwar Das Ram Niwas, | 14.12.19

Lucknow
L OVSSBEAMAOR-S0IC o=l TS

Yellow Maiee
| Feed Grade

100 MT of
Maize for
animal fepd:

TSR0 T of |
Yellow Maize.

| 40,000 MT of |

Yellow Maize |

Yellow Maize

! S e e |
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720,00

| Coimbatore,  As per verification repon,

T e

876000

— | cstablish that they are Actual User,

MT/annum (32x300).  Accordingly, |

_committee approved 9,600 M T of maize, |

The firm has submitted copy of lUdyng
Auadhaar  Registration Certificate  from
MSME indicating as manufacturer of
poultry feed.  Verificatinn report of the
processing unit has been received from RA
Coimbatore, As per verification report, RA
Coimbatore has informed that the firms,
manufacturing capucity is stated o be [0
MT/hour [80 MT/day =24.000 M1 annum
{(80x300). Accordingly,  commitiee
approved 10,000 MT of yellow maize,

The firm has submitted copy of Udyosy
MAadhaar  Registration Certificate  from
MSME indicating as manufucturer of
poultry feed.  Verification report of the
processing unit has been received from RA
Coimbatore. As per verification report, RA
Coimbatore has. informed that the firms,
manuficturing capacity is stated to he
65,700 MT per annum. Accordingly,
tommittee approved 1,000 MT of yellow
maize.

Earlier the firm had been granted import

authorization for import of 10,000 MT of
Yellow Maize. The firm has submitted |
copy of Acknowledgment from Secretariat

for Industrial Assistance, M/a C&[ for
manufacturer  of starch,  Pollution
Certificate  from  Tamilnaduy Pollution
Control Board. Verification report of the
processing unit has been received from RA

RA  Coimbatore has informed that the
firms, manufacturing CaPACitY 15 siated to
be 72,000 MT Per annum.  Accordingly,
committee  approved 15,000 MT of
Sowhmies, 0 T _|
Earlier the firm had been granted import

authorization for impert of 2,200 MT of
Yellow Maize. The firm has sibmitted

copy of Acknowledgment from Sccretariar |
for Industrial Assistance, M/io C&[ for

manufacture of poultry feed, Pollution

Certificate from West Bengal Pollution

Control Board and Bihar Stage Pallution

Control Board. Verification report of the |
processing unit focated at Chitradurga,
Kamataka has been received from RA
Bangalore, Verification report in r/o
processing units located at Hazipur and
Kharagpur is awaited from RA Kolkata,
The committee noted that the fiem has not
submitted any supporting  documents 1o




Accordingly, the committee decided to
seek Udyog Aadhar/DIC/FSSIRCMC
from the firm. Verification report from
e T = b= 00 Vi e A Kanpur is also awaited. |
273 | MYs: Purshottam Ram Fouod 14.12.19 40,000 MT of | 8760.00 The committee noted that the firm has not
Industries Pvi, Lid, Lucknow Yellow Maize ‘submitted any supporting documents to
01338/ E/AM20/P-51 /10 establish that they are Actual User,
Aceordingly, the commitiee decided to
seck Udyog  Aadhar/DIC/FSSIRCMO
from the firm. Verification report from

s T T NSRS, (SRS | L — RA Kanpur is also awaited,
274 | M/s, Grainspan Nutrients Pvi Lid, 29.11.19 5,000 MT of 840.00 Earlier the {irm had been granted import
Ahmedabad Yellow Maize authorization for import of 1,000 MT of
O1/53/8/E/AMR0/G-40/1C Yellow Maize, The firm has submitted |

copy of Acknowledgment from Secretariat
for Industrial Assistance, M/o C&l for
, manufdcture of Maize Grits, Pollution
Centificate from Gujarat Pollution Contral
Board and Bihar State Pollution Control
Board, Verification report of the
processing unit located at Chitradurga;
| Kamataka has been received from RA
Ahmedabad, As per verification Feport,
RA Ahmedabad has informed that the
representative of the firm informed the
imspection team that they have a capacity
of 250 MT/day, Accordingly, the annual
capacity comes to 75,000 MT (250x3007,
Since, the firm has applied for only 5,000
MT. the committee approved 5,000 MT
i = | RN i VellowMage
275 | Ms. Shiv Agro Food, Delhi 12:12.1 150,060 MT 65,000.0 | The firm has submitted copy of FSSA]
OV/53/B/EIAM20/8-131/1C of Majze: i License  for manuficture of  popcorn,
Udyop Aadhaar Registration  Certificate
for manufacture of pulses, Verification
report from CLA New Delhi has been
received. CLA New Delhi has informed
that the unit is located in DSIDC industrial
drea under processing of maize {carn).
CLA New Delhi has informed that as per
F581 Centificate, the production capacity
of 400 MT/day. The commitiee noted that
the: FSSAl' License of the firm is for
Maize, Popcomn whereas  the  Udyog
Aadhaar is for Dal (pulses) milling. There
i5 & variation in the documents submitted.
Accordingly, the committee decided to
(R Sl e a— |5 | reject the case, pEee o
6 | Mis. R.T.C. Overseas, Delhi : 1300.00 | The firm has submitted copy of FSSAI
OL/53/8/E/AM20/R-47/1C Maize License for processor of Maize, Udyog
Aadhaar  Registration  Certificate for
manufacture of pulses. Verification report
from CLA New Delhi has been received,
CLA New Delhi has informed that the unit
is located in  Siraspur, Delhi  under
L processing of maize (com). CLA New |

)

=
ok
I
=]
Lid
=
=
=
S|
=
2
=
i

S SRS 1)

]




| M5, D.R. Exports International, New |
Delhi
01/53/8/E/AM20/D-401C

(18.08.19

| 500 MT of

Myanmar
Caorn

| 100.80

Delhi has informed that as per FSSI]

[ MT/day. The committee noted that the

reject the case,

Certificate; the production capacity ol 835

FSSAI License of the firm is for Maize:
(Makka), whereas the Udvog Aadhaar is
for Dal {puises) milling.  There 15 a
variation in the documents submitted.
Accordingly, the committee decided to

The request of the firm Is for trading.
Committee also observed that as per Order
of Honble High Court of Hyderabad, only
Actual Users may be allowed to import
Midizg, Accordingly, the committec
decided 1o reject the ease,

_,- Mis, Gﬁﬁ?j Agrovet Limited,

M/s. Niraj Agro Foods, Chennai
01/53/8/E/AM20/N-23/1C

16.10.19

25,000 MT of
maize feed
grade

7400

| Mis, Rudraksh Overseas Private
Limited, Delhi
O1/53/8/EANZOIR-ALIC

11,1019

Ms, Fm{ar_ﬂﬁpﬁb‘_mﬂrs Limiﬁ
Ahmedabad
01/53/B/E/AM20/R-41/1C

11,1019

4160 MT of
Maize

1542.52

| The firm has submitted copy of [_J'd}'lE |

The firm has submiited copy of Existence |
Cum Capacity Certificate from DIC
Thiruvallur, Tamilnadu. Verification
report from RA Chennai is awaited.

Aadhar  Registration  Certificate  for
manufacture  of other semi-processes, |
processed instant Foods. Verifieation
report from RA Panipat is awaited. j B

2,00,000 MT
of Maize Corn

Mumbai
N1/53/8/E AM20/G43/1C

17,12.19

4,200 MT of
Yellow Maize

| 74676

29088.00

[ Control Bourd, Verification report of the

Earlier the firm had been granted import
authorization for import of 472 MT of
Maize. The firm has submitted copy of
IEM Acknowledgment from Seeretarial for
Industrial ~ Assistance, Mo C&I] for
manufacture of Liguid Glucose, High
Maltose, Corn Syrup Pollution Certificate
from Gujarat Pollution Control Board and
Bihar ‘State Pollution Control Board.
Verification report of the processing unit
located at Chitradurga, Karnataka has been
received  from RA  Ahmedabad,
Permission has been granted with the
approval of DG, Accordingly, the
committee decided to close the ease,
Earlier the frm had been granted impor
authorization for import of 2200 MT of
Yellow Maize. The firm has submitted
copy of Acknowiedgment from Secretariat
for Industrial Assistance, M/p C&I for
manufacture of poultry feed, Pollution
Certificate from West Bengal Pollution
Control Board and Bihar State Pollution

processing unil located af Chitradurza,
Kamataka has been received from RA
Bangalore.  Verification report in rfo
processing units located at Hazipur and
Kharagpur is awaited from RA Kolkata.
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